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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH AT NEW DELHI 

ORIGINAL APPLICATION NO. 347 OF 2016 

IN THE MATTER OF 
Chandra Bhal Singh .Petitioner 

Versus 

Union of India and Others 

.... Respondents 
Status report on behalf of respondent No 9 in shape of affidavit 

in compliance of directions vide order dated 18/03/2020 passed 

by Hon'ble Bench. 

Affidavit of Shri Nishant Thakur, aged 39 years, Joint 

Member Secretary. Himachal Pradesh State Biodiversity Board located 

in the office of Himachal Pradesh Council for Science, Technology and 

Environment, 34-SDA Complex, Kasumpti, Shimla-171009 do hereby 

solemnly affirm, state and declare on oath as under 

A. Constitution of Biodiversity Management Committees (BMCss) 
At the outset it is most humbly submitted before the Hon'ble 

National Green Tribunal that the Himachal Pradesh State Biodiversity 

Board vide dated 14 February, 2020 has ardently complied the 

stipulated target of constitution of 100% Biodiversity Management 

Committee in the State well before the stipulated time as per orders of 

Hon'ble Tribunal dated 09/08/2019. A total of 3371 BMCs have been 

constituted in Himachal Pradesh. The consolidated list of the 

constitution of BMCs at all local body levels, as on 31/01/2020 is 

enclosed herewith and the same is marked as Annexure R-9/1 

It is submitted that the attainment of target of constitution of 

100% BMCs was confirmed vide letter received from Additional 

Director, Panchayati Raj Department, on constitution of 100% BMCs in 

Rural Local Bodies. Copy of the letter No. PCH-HA(1)2/2013-BDA- 

75625, dated 18/12/2019 is enclosed herewith and the same is marked 

as Annexure R-9/2. Further, it is submitted that constitution of 100% 

BMCs in Urban Local Bodies was confirmed by the letter received from 



Additional Director, Urban Development Department vide leter iNo 

UD-H(CX17)-4/2019-74354, dated 30/12/2019. Copy of the letter 

annexed herewith as Annexure R-9/3. 

B. Preparation of People's Biodiversity Registers (PBRS) 

It is submitted that for evolving some effective mechanism 

for ensuring participation of local stakeholders in documentation of 

biological resources occurring in their areas, following efforts were 

made at the State level 

i) 
A meeting under the Chairmanship of Additional Chief Secretary 

(Environment, Science & Technology) was convened by the HP 

State Biodiversity Board on 13/11/2019 at H.P. Government 

Secretariat to expedite the preparation of PBRs at all levels as 

per the direction of the Hon'ble National Green Tribunal. 

ii) A meeting of H.P. State Biodiversity Board was also convened 

under the Chairmanship of the Chief Secretary on 23/01/2020. 

The representatives of the Department of Rural Development 

and Panchayat Raj AND of the Department of Urban 

Development also participated in the said meeting. The matter 

regarding the expeditious preparation of PBRs was also 

discussed amongst other issues. Proceeding of the meeting is 

enclosed herewith and the same is marked as Annexure R-9/4 

ii) A meeting to review the progress of work for the preparation of 

People's Biodiversity Registers (PBRs) in Himachal Pradesh, 

was organized under the Chairmanship of Secretary 

(Environment, Science & Technology), on 15/05/2020. 

iv) A meeting to expedite preparation of Peoples' Biodiversity 

Registers (PBRs) in Himachal Pradesh, was organized under 

the Chairmanship of Secretary (Environment, ' Science& 
Technology), on 30/06/2020, wherein, it was decided that two 

Graduate interns from Botany and Zoology streams will be hired 

for assistance to the BMCs in preparation of PBRs. Besides, 

indicative list of Experts including Technical Support Groups 

(TSGs), Experts working in various Academic and R&D 



Institutes who could be of some help during PBR preparation, were also provided to the BMCs. Proceeding of the meeting is 
enclosed herewith and the same is marked as Annexure R-95 

v As decided during the meeting organized under the 

Chairmanship of Secretary (Environment, Science & 

Technology), on 30/06/2020, capacity building trainings on PBR 

preparation were provided to the BMCs and interns by the 

Board through virtual mode. 

vi) As decided during the meeting organized under the 

Chairmanship of Secretaryy (Environment, Science & 

Technology), on 30/06/2020, for providing uniformity to all 

PBRs, as per standardized format of the National Biodiversity 

Authority, Chennai, issued in year 2013, an online platform for 

feeding the information on preparation of PBRs by concerned 

BMCs, has been developed and hosted on the webportal of HP 

State Biodiversity Board. Unique login/user ID and passwords 

have been provided to all local bodies and Expert Groups 

concerned. 

vii) State level Expert Group was constituted vide Notification No. 

STE-A(3)-1/2004 dated 05/09/2019 and 07/03/2020 for 

validation and approval of draft PBRs. Copies of the notification 

are enclosed herewith and the same is marked as Annexure R 

9/6 

vii) Block and District Level Expert Committees were notified vide 

Notification No. STE-A(3)-1/2004 dated 25/02/2020 to 

coordinate, facilitate, supervise, scrutinize and approve the 

PBRs. Copy of the notification is enclosed herewith and the 
S 

same is marked as Annexure R-9/7 

Abiding by orders of Hon'ble National Green Tribunal, through 

concerted efforts of HP State Biodiversity Board and the BMCs, as on 

31/08/2020, stipulated target of preparation of 100% PBRs has been 

achieved at all 12 District, 79 Block and 3226 Gram Panchayat level 

BMCs. Moreover, it is submitted that process of PBR preparation was 

completed before 31/08/2020 at one Municipal Corporation level and 

e 
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was completed in remaining 53 Urban Local Body Level BMCS On 

10/09/2020 The consolidated list of PBRs prepared at the all loca 

body levels is enclosed herewith and the same is marked as Annexure 

R-9/8 

It is submitted that the attainment of target of preparation of 

100% PBRs at all 12 District, 79 Block and 3226 Gram Panchayat level 

BMCs has been confirmed vide letters received from District Panchayat 

Officers. Panchayati Raj Department Copy of the letters is enclosed 

herewith and the same is marked as Annexure R-9/9. Further, it is 

submitted that preparation of 100% PBRs in Urban Local Bodies was 

confirmed by the letter received from Director. Urban Development 

Department vide letter No. Vide No. UD-H(C)(17)-4/2019-1-23971 

dated 10/9/2020. Copy of the letter annexed herewith as Annexure R- 

9/10. 

It is submitted that as per orders of Hon' ble National Green 

Tribunal dated 09/08/2019 and 18/03/2020, the BMCs were to be 

constituted before 31/01/2020, which were actually constituted in 

Himachal Pradesh before 31/12/2019. Further, it is submitted that as 

per Section 41 of the Biological Diversity Act, 2002, read with Rule 37 

of the Biological Diversity Rules, 2004, the PBRs were to be prepared 

by the BMCs, which were constituted on 31/12/2019, therefore, work of 

PBR preparation was accelerated by providing technical assistance to 

BMCs and completed on 10/09/2020. 

Further, it is brought to kind notice of Hon'ble Tribunal that in 

view of lockdown due to COVID pandemic, Hon ble Supreme Court of 

India under Suo Motu Writ Petition (c) No. 3/2020 on dated 

10/07/2020, ordered that in cases where the time to perform particular 

actwork is to expire in lockdown, then, in such cases, such period was 

extendable for 45 days, after lifting of lockdown. Copy of the order 

annexed herewith as Annexure R-9/11. Besides, it is submitted that as 

per Notification Nos. HFW-A-A(3)1/2020 dated 23/03/2020 and 

14/04/2020 of Department of Health and Family Welfare, Government 

of Himachal Pradesh there was a complete lockdown in place from 



23/03/2020 to 03/05/2020 in Himachal Pradesh. Copies of notifications 
annexed herewith as Annexure R-9/12. 

As the target of 100% constitution of the BMCs and PBRs 

have been achieved, therefore, keeping in view the complete lockdown 

in Himachal Pradesh from 23/03/2020 to 03/05/2020 and orders of 

Hon'ble Supreme Court of India dated dated 10/07/2020, it is prayed 

that the compensation cast upon the State of Himachal Pradesh, as 

ordered on 18/03/2020 by Hon'ble Tribunal may kindly be waived-off 

, the above named deponent further verify that the contents 

of my status report in shape of affidavit as contained in para A to B are 

true and correct to the best of my personal knowledge and belief and 

no part of it is false and nothing material has been concealed therein. 

Sworn and verified at Shimla on ..!....the day of September, 

2020. 

Sh. NiSant Takür 
Jt. Member Secretary 

H.P. State Biodiversity Board 



BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH AT NEW DELHII 

ORIGINAL APPLICATION NO. 347 OF 2016 

IN THE MATTER OF: 

Chandra Bhal Singh .Applicant 

Versus 

Union of India and Others 
Respondent No. 9 

Application on behalf of respondent No. 9 for complete waiver 

of compensation as ordered dated 18/03/2020 by Hon'ble 

Bench. 

Application of Shri Nishant Thakur, aged 39 years, Joint 

Member Secretary, Himachal Pradesh State Biodiversity 

Board located in the office of Himachal Pradesh Council for 

Science, Technology and Environment, 34-SDA Complex, 

Kasumpti, Shimla-171009 do hereby solemnly affirm, state 

and declare on oath as under: 

It is submitted that as per orders of Hon'ble National Green 

Tribunal dated 09/08/2019 and 18/03/2020, the BMCs were to be 

constituted before 31/01/2020, which were actually constituted in 

Himachal Pradesh before 31/12/2019. The consolidated list of the 

constitution of BMCs at all local body levels, as on 31/01/2020 is 

enclosed herewith and the same is marked as Annexure-1 

It is submitted that as per Section 41 of the Biological 

Diversity Act, 2002, read with Rule 37 of the Biological Diversity Rules, 



2004, the PBRs were to be prepared by the BMCs, which were 

constituted on 31/12/2019, therefore, work of PBR preparation was 

accelerated by providing technical assistance to BMCs and completed 

on 10/09/2020. 

Further, in view of lockdown due to COVID pandemic, 

Hon'ble Supreme Court of India under Suo Motu Writ Petition (c) No. 

3/2020 on dated 10/07/2020, ordered that in cases where the time to 

perform particular act/work is to expire in lockdown, then, in such 

cases, such period was extendable for 45 days, after lifting of 

lockdown. Copy of the order annexed herewith as Annexure-2. 

Besides, it is submitted that as per Notification Nos. HFW-A- 

A(3)1/2020 dated 23/03/2020 and 14/04/2020 of Department of Health 

and Family Welfare, Government of Himachal Pradesh there was a 

complete lockdown was in place from 23/03/2020 to 03/05/2020 in 

Himachal Pradesh. Copies of notifications annexed herewith as 

Annexures-3 & 4. 

As the target of 100% constitution of the BMCs and PBRs have 

been achieved in Himachal Pradesh, therefore, keeping in view the 

complete lockdown in Himachal Pradesh from 23/03/2020 to 

03/05/2020 and orders of Hon'ble Supreme Court of India dated dated 

10/07/2020, it is prayed that the compensation cast upon the State of 

Himachal Pradesh, as ordered on 18/03/2020 by Hon'ble Tribunal may 

kindly be waived-off. 



, the above named deponent further verify that the contents of my status report in shape of application as contained in above para 
are true and correct to the best of my personal knowledge and belief 
and no part of it is false and nothing material has been concealed 
therein. 

Sworn and verified at Shimla on .. the day of September,
2020. 

st-ale 
Deponent 

Hab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 



Annexure R-1/3 

Details of Biodiversity Management Committees (BMCs) constituted by the Local Bodies in Himachal Pradesh, as on 31.1.2020 

Name of No. of Local Bodies and BMCs constituted 
the Municipal Councils Municipal 

Corporations 
Gram Panchayats Panchayat Samitis Zila Parishads Nagar Panchayats Total District 

Total No. Total No. Total No. Total No. of Total No. of Total No. 
number of BMCs 

constituted 
151 

number of BMCs 

constituted 
number of BMCs number BMCs number BMCs number of BMCs 

constituted 
0 

constituted constituted constituted 
Bilaspur 151 160 
Chamba 283 283 294 

Hamirpur 229 229 6 240 

Kangra 748 748 15 6 773 
Kinnaur 65 65 69 
Kullu 204 204 214 

Lahaul 
Spiti 
Mandi 

41 41 44 

469 469 11 11 1 488 

Shimla 363 363 10 10 383 

Sirmour 228 228 6 6 238 
Solan 211 211 5 222 
Una 234 234 0 246 | 

Total 3226 3226 79 79 12 12 31 21 3371 3T 

ab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity Board 



Annexure R-1|2 

No. PCI1-HAD2 201-1BDA -|' fved 3 

ennent of Himachal Pradesh 
1epartmen ot Panchay ati Raj 321 

Menmber Secrelar 

lmachal Pradesh Sale BiodivetsMy Board 

aryavaran 1Bhavan. SClub, Sh1mla-171001 

Shimia 1Dated 1-122019 

Subject Constitution of Biodiversity Management Commitlee(13MCs) at ever 

local level as per the directions of Hon'ble National Green Tribunal 

Please tind enclosed herewith a consolidated list of Biodiversity 

Management C'omnnitlee( BMCs) constituted as per directions of Hon'ble National ireen 

Tribunal under section 4l dI the Bological Diversily Act, 2002 for inlormation an 

necessary iction 

ab Yorrs faithfuly 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 
Addition&l Director, 

Panchayati Raj Department, 

R12.19 



***** 

Constitution of Biodiversity Management Committee 

Panchayat Samiti Level Gram Panchayatievel 
of No of Zila | No of ZP BMC 

Parishad Constituted 
Name 
Distt. 

of No 
ofto 

Commilie Latgiün! 
be Total nos of No of to 

Committee 
Name 

Panchayat (.onstituted Gram 

Constituted 
02 

Panchayat Constitutod 
41 

Samiti 
02 

41 
Lahaul Spiti 

Sirmour 
Solan 

06 06 228 28 
05 5 211 211 Kinnaur 03 03 
15 13 748 7 4 

Kangra 
Chamba 
Kullu 
Bilaspur

07 6 01 283 233 
05 05 204 201 
04 04 151 15 Mandi 10 10 469 10 Hamirpur 06 229 -11 Una 1 05 05 234 234 2 Shimla 

10 363 10 
78 01 3226 

Total 12 12 77 3226 

ab 
Sh. Nishant Thakur 

Jt. Member Secretary

H.P. State Biodiversity Board 
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Annexure R-3/3 

531 
No. UD-H(C)17)-4/201 
Directorate of Urban Developn1ent. 
Himachal Pradesh 

Dated: Shimla-171002, the 
30 December, 2019. 

rrom 

Director, 
Urban Developinernt, 
Himachal Pradesh 

Member Secretary, 
Himachal Pradesh State Biodiversity Board, 

Paryavaran Bhawan, 

US, Club Shinmla-17100! (}|P) 

Constituting Biodivrrsity Management 
Conmittees (BMC) 

under section 41 of the Biological Diversity Act,2002 Hon'ble 

NGT's directions. 

Si./M.d.i, 

n contirnuation te :his ce ietr \o. LD-H(Cj(17j-/201 

3-1 i:li !I 12.2019, on the subject c:ted al) 

Tn, this context, lease :nnf en lose: herewith rhe latest ot:tu 

COnSttittivn of Biodiversily Manageiet Comumittee ii the Urban !.ocal Bodies lev: al 

(A ilf "A") lor yor intormatio:i 1 iurlne" necessary acti0n. picasSe 

Cncl : : ivove. 
Yours faithfully. 

..Gau HAS, 
Aitionai Director. 

Urban Development, 
imachel !"iade 

Endst. o. As above. 
Daled 

opy rwarded to: 

Secrelary (UD) lo the Govt. of H.P. tor information. please.

o issioner, Alunicipil (.orp0ration, >himla with thhe re st to cunsu:t 

isioiversity Management(.o12imitlee immedidte!y, please 
. 

Srfsa 

Additional Dirëctor. 
Urban Development 

abu Himacha! Pracdesh 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity 
Board 



3. 

Aniexure "&" 

meof the UL B 
Status 

Distriet Shimla 

Alunicpal corporation, Shimla 
unmeipalouneil, Rohru 

uni.il ouneil. Rmpur 
lmal ounei, heog 

Yes 

Yes 
Yes Ndgar l'anchayit. Chopal 

agar Punchayat, Kotkhai 
Nayar Panchavat, Jubbal 

Yes 
Yes 
Y es gr Panchay:at, Suni 

istric Solan 
iIpa Council Solan 
Aluneipal Counei, Baddi 

Yes 
Y es 
Yes uiCpal (ouncil, Parwano00 

Municipal Council, Nalagarh 
Nagar Panchayat, Arki 

-

Y cs 

Yes ****** 

,Distriet Sirniou
* 

Niunicipal (ouncil, Nahan 
AnCpal Council. Paonta Sahib 
PIIcayat, Raigarh

Y es 
Yes 

****** 

DisirictBilaspur. 
Y es Municial Council, Bilaspu 

Munieipal Council, Shri Nainal Devi Ji 
Municipal Council, Ghumarwin 
Nagar Panchayat, Talai 

-- 

Yes 
-

Y es 
**** 

Y eS 
* 

DistrictMandi 
YCS 
Yes 

Municipal Council, Mandi 

MuniCpal Council, Sundernagar 
Municipal Council, Nerchowk
agar Panchayat, Jogindernagar 
iar Panchayat, Rewalsar 
agar Panclhayal, Karsog 
ag Panchayat, Sarkaghat 

YCs 
Y es 

* ******** 

Yes 

Y es 
***** 

es ***** 

Distric Kullu ***** 

Yes . ipa Council Kullu 
Munieipul (ouncil, Manal 
agar Panchayat. Bhunlar 
.agar Paichayal, Banjar 

** 

****** 

Yes 
CS * 

District Uua ************* 

CS Muncil Council,Una 
Municipal Council, Siantokhyarh 

Municipal Council, Melhatpur fBasdehra 
r anchayat, Daulatpur 
Nagar Panchayat, (iagrct 

es 
Yes 

Yes 
****** 

Naga Pancdayat. Iahliwal

abu 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. Stat rn v Roard 



Ar 

*** 

Name of the ULB **** 
Status 

1Disirc l1amirpur 
Muicipal Council. Hamirpur 
Municipal Couneil, Sujanpur 
Nagar Panchayat. Nadaun 

YCS 
Yes 

Yes 

2 Nagar Panchayat, Bhoa YCs 

Dis:riet Kangra 
43 Ycs 

Yes 
Yes 

---- 

Municipal Corporation, Dharanmshaia 
Municipal Council, Kangra 
Municipal Council, Palampur 
Municiral Council, Nurpur 
Municioal Council, Nagrota 
Municipal Council, Dehra 
Municipai Council, Jawalamukhi 
Nagar Panchayat, Baijnath-Paprola 

Nagar Panchayat,Jawali 

Distriet Chanba_ 
3 Municipal Council, Chamba 

Aunicpal Council, DalhousIe
Nayar Panchayat. Chowiri 

-

Yes 
46 

Yes 

Yes 
Yes 
Yes 

Yes 

Yes 
Yes 
Yes 

5+ 

ivdier: ity Managenment Comniitteels been constitued in 58ULBs 

abu 

Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 



Annexure R1/4 

Himachal Pradesh State Biodiversity Board (HPSBB) 
Paryavaran Bhavan, US Club, Shimla, Himachal Pradesh 

Proceedings of the 4h meeting of the H.P State Biodiversity Board (HPSBB) held 
on 23.01.2020 at 10.30 AM under the chairmanship of Sh. Anil Khachi, Chief 
Secretary Govt. of H.P _in the Ellerslie Building, Committee room H.P. 

Secretariat, Shimla. 

The list of the participants is at Annexure-I 

2. At the outset, Sh. Rajneesh, Secretary (Env. Science & Technology) 

extended warm welcome to the Chief Secretary as the chair of the meeting. He 

also welcomed members of the Board, Expert Members and officers of various 

departments. He briefly explained the gist of the main agenda of the meeting. He 

informed the Board that Hon'ble National Green Tribunal has given directions to 

all the States that Biodiversity Management Committees (BMC) and People 

Biodiversity Registers (PBR) shall be prepared at the level of district, block, gram 

panchayat and urban local bodies by31st January 2020. He applauded the 

Biodiversity Board, Department of Rural Development and Panchayati Raj and 

Department of Urban Development for their earnest efforts in constituting 100% 

BMCs (3370) at all levels. 

3. Secretary (EST) informed that the Board had initiated the work of 

preparation of PBRs in 212 BMCs out of these 110 had been completed and rest 

were in progress. He informed that preparation of the remaining 3158 PBRs at 

Page 1 of 24 ab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 
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District, Block and Gram Pancha yat Level was a herculean task which is difficult to 

accomplish within the limited time unless decentralized model is adopted. He said 
that PBRs at District and Block level may be prepared by the Board involving 
Technical Support Groups (TSGs) using secondary data following top down 

approach. As far as preparation of PBRs at ULB and PRIs level is concerned, the 

same may be prepared following decentralized mode. He further proposed 
training of Panchayat Secretaries officials of forest and other line departments 

and some members of BMCs at every Block level so that the Local Authorities may 
complete this onerous task at the earliest possible. In order to prepare good 

quality and uniform PBRs, a training module should be designed by the Board. 

Since this is a time bound task, a calendar of activities is required to be prepared 
and ali the training should be completed by the end of February, 2020. Technical 

Support Group of the respective districts will also provide support in the training 
at biock level. The ultimate responsibility to prepare PBRs is to be taken by the 

Department of Rural Development & Panchayati Raj and Urban Development 

Departments as envisaged in the Biodiversity Act too. 

4. Thereafter, the agenda of the meeting as was taken up for discussion. 

Agenda Item No. 4.1: Confirmation of the Minutes of 3rd Meeting of the HPSBB 

5. The proceedings of the 3d meeting of the HP State Biodiversity Board held 

on 21-11-2018 was noted and confirmed 

Agenda Item No. 4.2: Action Taken Report on the 3rd Meeting of the HPSBB 

b. Action taken report on 30 meeting of the Board was reviewed as under: 

Page 2 of 24 

Hab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity Board 



Direction given in 3rd Meeting 

of the HPSSB 
Action Taken Decision of the 

Board 
Item No. 3.2: Constitution anda) BMc in all four Biodiversity rich The Board took 

Strengthening of Biodiversity 

Management 
(BMCS) 

district at all local levels have been note of the a ction 

Committees constituted. taken 

b) BMC at district/2P level in Solan, 
a) In the four biodiversity rich 

namely Chamba, 
Kuliu, Shimla and Sirmour, 

Bilaspur, Una and Hamirpur have districts 
also been constituted. 

BMC shall be constituted at c) Block level BMC at ail Development 
all the locai bodies 

b) Constitution of District/zila | 
Block level of the State have been 

Constituted. 
Parishad level BMCs in 

Solan, Bilaspur, Una and d) Advisory has been issued, but the Hamirpur Districts. 
c) Block level BMC constitution 

constitution of TSG at the local 

level yet to be notified. 
in Mandi, Kangra, Kinnaur 
and Lahaul &, Spiti districts, 
except Mandi Sadar and Balh 
block of Mandi district and 
Baijnath block of Kangra 

district. 
d) An advisory should be issued 

through R&D Department to 

the local bodies/BMCs to 
form a local technical 

support group by involving 
frontline staff of Stakeholder 
Departments namely Forest, 
Agriculture, Horticulture, 

Animal Ayurveda, 
Husbandry, Fisheries, 
Knowledgeable persons and 
Local NGO/Societies. 

Item No. 3.3: Preparation 
People's Biodiversity Register funds have been transferred to the 

(PBR) 

The Board took 
note of the action 

of (a PBR work was initiated and 

respective 45BMCSs. taken. 

The board granted approval for 
(b) the release of funds received 

Work related to preparation 20 

Page 3 of 24 

ab 
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a VBA Gdl! and bPBRs at GP Evld 4 at i strirt leye 

VP GE Gra n 2018 ha bee i 1att d es ha 

f the p1e petati0n of been a15,fred (0Ce iGE AC 

PBR 0unt appr oved 

om NBA in EY 2018 

2019 
S.No. Technical Support PBRS PBRs Complated 

Group (T SG) Ailotted Dmg the 2018 19 the 

FPSBB hac rece ve: ar amcLnt 

ot Rs. 575,0c0/ (Rhty Ore 
Na.ri 

lakhs ndSevnty Dr P Iy 1 
-Horti ostry, KI housanc only) on NGA, 

Cennai, Gol, vide san.tion Saru Ctiditid. 

etter 3Hiialay an Oe 1 2 
N3A/16/08/PBR/2012/1095 Researchh nitute 

Catec 26.06.2018 for 15 BMCS RI Sh rià 
PUverS ty, Snimla. 35 f repatation o Peopie's 

Eiod vers ty Reg ster (PBR; 5 3PNHLS, Voha. 42 

Kullu 

b.(SK-HPKV, Palampur. 25 

Kangre. 
7 CSIR-BT, Palànpui, U 

PBR amou: appioved 

trom UNEP GE Grant in FY 
Nil 

2018-2019 Kang'a. 
ima ayan :Orest4 

An amourt ci Rs. 23,00,0C0/- Research Inst tute 
as een sanctior ec by NBA H-RI St:imla 
under UNEP-GEF rt tor iDistr ct lel P:3Es 

preperetio of 20 Gram Total 202 104 

Panchayat ieve PBRs and Rs 

,20,000/- has been sanctioned | 

by NBA urder UNEP GEF grant 

or preparaion of 4 District level 

PERS. A Total of Rs 32,20.000/ 

3ppro:ed or elcis¬. 

tem No. 3.4: Access and 

Benefit Sharing (ABS) of bio- (A) The Mutually Ayreement terms |The Boarcd took 
commercial (MA) Agreement has heen siyred note of the action resources for 

utilization. w.1i DUr Indi Ltd fo: 21 6io ke 

esGICe, ind furcd s il10. nB O Ns 
1e Agenda item 

Pae 4uf 24 
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7,19, 9C.98/-nave oeen reccived in wasdropped. 

tA bur india !d, 8/ 5, Asat ABiodiversity Fund 

Rod New Dehi 110002 has 

submitted aoplication on Form-1, 
for comimerc'at uillzatuon oi 21 

bio ogical TS0urCes O 3: Industrial aialogue was organized 

9rCparation Ayurvecc at Baddi on 31-052019. Copy of the 
medicines which they have 

DrOceedings is at Annexure-B. 
utiied during the iinancia 

years 2014 15 && 2015-16 

Therefore, Dabur India d 

Would be askeC to pay tne The agenda item may be dropped. 
3TOunt CRs. 34,34,2 71.61 

{RLDees rty 1our lakhs thrty 

|fO thOusand twO nundred and 

seventy two only; ior fY 2014 

36,85,519.37 15 ani Rs. 

(Rupees Thirty six lakhs eighty 
five thousand five hundred and 

ineteen oniy} lor FY 2015-16, in 

singe installment within one 

month of 5igning of agreement. 

(B: It was decided thet tne 

InGustries/Companies which are 
atcessing biologicai 1esour ces 

7he State tor comrercial 

utiidion will be invited tor the 

nciustidl (laiogue ànd 

terwards will be kd or 

Denetits sharng S per the BD 

|Act, BD Rules did ABS 

Guidelnes. 

Item No. 3.5: Deciaration and The SBB allo:ted the docuientation 

documentation of Biodiversity 

The Board tookK 

work of Sacrec Gf Cove: ot Himachal note (of the action 

Hot Spots i.e. areas of 

Olodiversity importance in the iCesh o wWF india for which aken. 

State as Biodiversity Heritage Rs.14.00 acs were Sanct oned to 

Sites (BHS) ther Accordingly R.7.00 lacs (50D 

Bo3rd aphrOVed dn ountErcent) was reieased at iITal stage 

31 Rs. 7,00,000/ ds seCond ycar d ater tie SBB proposed the reiease 

1Sta'men; o be leas:d by' of llid installment of Rs.7.00 Lacs. 

"HPSBB :o WA lad or 
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detaten ar: dali galhemg 
or sacred gro0ves irn he he documerntatom work was 

emaning ten districts oi the completed by Wf and district wise 

State, which tulfill the eriterd to list of sacrecd grooves was identitied 
be declared as B:1S as pei theand was taken the Lxpert Eroup 
8uideiines of NBA. 

6 Committee Mer:ng heli 0n 

Sep:ember 201 which Sugesteec 

ir the SomE mnor Corrections 

clocument. The corrected aistric: wise 

isting of sacred grooves 5 at 

Annexure-C 

item No. 3.6: Dissemination of Ts The worK is beirg executed throughThe Board took 

ThrougHIMCOSTE and is n tte fral sage of note oi the action the information 

resource Imaterial taken. 
priritung for ali the documenits. 

The Board approved printing of 

300 mor copies of tollowing 

books for distribution to var ous 

ne departments and 

Sikcholders a: the Same re'ts 

iss er tender. It wouid cos: Rs. 

18,14,000/ Rupees eghteen 
acs tourteen thousend only; out 

of the UNEP-GEF MotECC ABS 

pi0ject 

Stetus of 3icdiversity in 

Hinachal Piadesr 

2. Fisn Diversity Enachal 

Pradesh 

C. Btterilies ot SuDa.p ne ànd 

Apine rtas o imachal 

Prdesh 

mportant Me dicinal Plart 

Specs of mid Pradesh 

Wid fruit resoures o 

Himacnal Pradesn 

icen Treasres: A1 insight 

to dimn.shing traitiOndl 
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Hab 

Sh. Nishant Thakur 

Jt. Member Secretary 

H.P State 
Biodiversity 

Board 



cros ol nacu adesl 

Item No. 3.7: Ovganzation 
VWrkstOps/ trainings wre organizec The B0ard of workshops/ Training took 

Programmes/ 
Implementation uf 

Seminars: dt1erent levels as per he dc:tails at note ot the action 
Biological 

Annexure-D. taken. Diversity Act, 2002 & Rules, 

2004 in the State. 
In view of the action taken, agenda Ihe Agenda tem 

t'1 i rVd 
item may be dropped 

Orddlio ot wOrkshiops/ was dropped 

training programes/semina's 
nplemerntation on the 

Bio og cei Dversity Act 2002 and 

Rules 2004 for nhancing the 

Capab ty àldrA SIng aweleness 

a1ongst the Vio 

s!akeroIde's. 

Item No. 3.8: Status of the 
The Rules have been notified vide The Bcard took 

State Biodiversity Rules of the 
Notification No. STE B(3-1/2004 note of he action 

HPSBB 
LOOse, dated 22 Noveber 2019 anc 

aken. 

The Bcard approved the dra 
are arnexed as Annexure-E The Agenda item 

was drooped. 

HP Boiversity Rules ior turtiner 

necessary actior 
In view of the action taken, agenda 

item may be dropped 

Item No. 3.9: Re-constitution The Votificatio of const tutior of The Board toc 
of Experts Group for the 

Dannle'cXpert Committee has been issued on note of the action 
evaluation of 

taken. 

Biodiversity Register (PBRs) C 09 2019 

oar Tne Agenca item The aporoved 

Constitutior Expert was arO3ped. 

Ccormiittee which wlvatdete The agenda item may be dropped 
te PBRs peing fomuated 

Item No. 3.10: Separate State 

Budget Head for HPSBB 
Matier ws takern up wiih F thiough The Board took 

AD but the final outcome is awaited. I note o the action 

aken. eBorcd approvec to takC up is afain beng taker io FD view o' 
re ater with the Govl. 1Or | Notification of iiP Biodivcrsity Rules. 
Creation of separate budget 
head for Ste. 
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Item No. 3.11: Hiring of 
later Stdge, t wa decidec t 1he Bcard took 

Para-Taxonomists at District 

Pepthe 8R thogh ISGs, ane the no: of he actior 

dscuss ons were helcd wi ISG to nre taKen 
Levei in Himachal Pradesh 

e Baaro g'aned approva. tor 
the taxonamist, but due to the 

each or Eignt Disticts i.e., iUmen norms o' TSG5, the matter 

Chanba s stillpendg. 
Sinla Sirmou, 

Kuilu, Kinnau. Lahaui & Spiti, 

Mandi au Kangra districts of 

e Stae, where tie process oi 

BMCs and Constitution o 

preparation o PBRs is n 

Progress Gram 

anchayat/Block leve It was 

decided that they would se 

red On OutSOurted bess, 

10Wevei aid ermunerat.on 

woulc be paid @ Rs. 15,000/- 

er menth ior one year instead

o Rs.15,000/-pm. 

Item No. 3.12: UNEP-GEF- As per the targets of tne project, the The Board took 
MoEFCC project on 

the Odiversity with potential ABS were note ot the action 
the "Strengthening 
the 10ent Tied, too s, methodology etcaken. 

yere developed for implementing tneThe Afenda item 

of implementation 
Biological Diversity Act and 
Rules with focus on its Access ABS provisions of the Act. Target tor was drogped. 

and Benefit Sharing (ABS) piloting ABS agree rients was also 
Provisions" achieved anc humuer ot capacity 

Tie taigets envisaged urder the builci8 ac pubiic awareness 

The programme Tke focis Brou orog"amries were organ'zed. 

neets, traing PiOgrd p:oject is closed n0W 
PBR documentatior themat c 

capacit y iin8 O8ra1ires, The agenda item may be dropped 
grOup Gia'cgues and 

Dudget StateneS Were 

dDroveC S ro.)05et 

Item No. 3.13: ApprovaloT bNo urther actio n the matter s1he Board tooK 
PBRS prepared under UNEP- 

GEF-MOEFCC ABS project 
reaired note of the action 

taken. 

The Board aoproved the dratt In view of above, agenda item may be 
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PBRs for 6 BMCs ({Narwana khas, dropped. 
Jana, Tandi, Batal, Sainj and 
Shakrori} were approved The Agenda Item 

was dropped. 
Item No. 3.14: Studies 

The proposed studies has been| The Board took 
awarded on important aspects 
of medicinal plats 

UNEP-GEF-MoEFCC ABS projectt 
under completed through the institutions 

note of the action 
taken. 

concerned. 
The Board approved the The Agenda Item 
commissioning ot the tollowing | Agenda item may be dropped. studies through agencies was dropped. 

(1Trade Chain patternS and 
value chain analysis of 

important 
which were awarded to Shoolini 
University, Solan and CSIR-IHBT 
Palampur. 

medicinal plants 

(2) Development of sustainable 
harvest and value addition 
protocols awarded to IHBT 
Palampur and 

(3 Population assessment of 
highly traded and high value
medicinal plants awarded to 
HFRI Shimla 

Item No. 3.15: Development or 
The AGiSAC has prepared the platform | The Board took National Platform under UNEP 

GEF-MoEFCC ABS project and handed over to the NBA. No note ot the action 

taken. through AGiSAC (MIS based further action is required. Reporting System) for BMCs 
database of 28 States of India 

The Agenda Item 

was dropped. to be hosted on the NBA The agenda item may be dropped. 

website 

The Board approved for 
development of MIS and GIS 
based reporting system 

BMCS at the national level for all 
on 

28 States which would be 

hosted at NBA website through 

AGiSAC ,HIMCOSTE 

abu Page 9 of 24 
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Item No. 3. 16: En dorsement of 
The project proposal has been The Board took 

a project proposal for funding 
by State Project Steering pproved under the SECURE Himalaya note of the action 

taken. Committee of the SECURE Programme. 

Himalayas programme of the 
UNDP & HP Forest Department. 

The Agenda Item 

was dropped. 

Proposal sustainable The agenda item may be dropped. 
on 

ivelihood generation 

of 
for 

biological 
diversity through participatory 
consevation 

involvement of local 
com munities in Pangi 

Lahaul regions of H.P. wvas 

submitted for funding to the 

tune of Rs. 1,42,,85,000/- under 

SECU RE Himalayan project of 

UNDP-Gol through HP Forest 
Department. Out of this project 
amount, Rs.85,71,000/ 
approved (60% of the total 

and 

was 

amount 
Himalaya approved by UNDDP 

under SECURE 

and the remaining8 
Rs.57,14,000 (40% of the total 
cost) was to be generated from 

I.e 

State head. 

Item No. 3.17: Approval 
of a proposal on Conservation 

The proposal was submitted to the TD The Board took 
ot Ecosystems in Kinnaur andDepartment 

Spiti areas of Himachal Pradesh No.HPSBB/F{23)-2/15-8181 dated 3- taken. 

for 

vide letter note of the action 

funding 
Development 
(GoHP). 

Tribal 12-2018, but no response has becn The Agenda Item Department received from TD Department. Follow was dropped. 

from 

up is being done and letter will be sent 
The Board approved the project | again to TD Deptt. 
proposal titled as Involvement 
of Local Stakeholders in 
Conservation Ecosystenms 
through Alternate Sustainable 
Livelihood Opportunities in 

and Spiti areas of 
Himachal Pradesh for funding 
to the tune of Rs. 1,89,90,000 

Kinnaur 
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(Rupees One Crore Eighty Nine 

Lacs&Ninety Thousand only) to 
be submitted tor funding from 

Tribal Development Department 

(GoHP) 

Item No. 3.19: Approval 
Approved and no further action in the The Board took 

note of the action of norms for expenditure and 

delegation of financial powers matter is required 
Chief 

taken. 
to the Additional 
Secretary (Env., Sci. & Tech.) to 

GoHP-cum-Chairman 

The Agenda Item 

the was dropped 
HIMCOSTE. The agenda item may be dropped. 

The Board approved 

delegations of administrative 

financial powers ofand 

Chairman (HPSBB) to ACS(EST) 
cum-Chairman (HIMCOSTE) in 

View of the busy schedules of 

Chief Secretary, GoH 
Item No. 3.20: Expenditure 

-

No further action required The Board took 
Statement of HPSBB 

note of the action Expenditure statement of the 

HPSBB for the year 2016-17, 
2017-2018 was placed before| 
the Board and the Board 

expenditure 

taken. 

The Agenda tem 
The agenda item may be dropped. 

approved the was dropped. 

Statement as placed before it. 
Item No. 3.20: Expenditure 

No further action required The Board took Statement of HPSBB 
note of the action Expenditure statement of the 

HPSBB for the year 2016-17, 
2017-2018 was placed before 

the Board and the Board 

expenditure 

taken. 

The Agenda Itemn 
The agenda item may be dropped. 

approved the was dropped 

atement as placed before it. 
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NEW Agenda ltems 

BACKGROUND NOTE FORTHE NEW AGENDA ITEMS 
7. Background note of the new agenda items was shared with the Board as 

under: 

Summary of the Biological Diversity Act (2002), Formation of BMCs, Preparation 

of the PBRs and the Hon'ble NGT directions: 

a) As per Section (41) of the Biological Diversity Act, 2002 every local body has 

to constitute Biodiversity Management Committee (BMC) and subsequently 

prepare Peoples Biodiversity Register (PBRs). 

b) The Hon'ble National Green Tribunal (NGT) vide orders dated 09/08/2019 

in 0.A. number 347/2016 titled as 'Chandra Bhal Singh versus Union of 

India and Ors' has issued directions to all the local authorities to constitute 

Biodiversity Management Committees (BMCs) and prepare Peoples 

Biodiversity Registers (PBRs). The operative part of Hon'ble National Green 

Tribunal (NGT) orders dated 09-08-2019 is reproduced as under: 

The Chief Secretaries of the States, where the defaults are 

continuing, may consider giving a warning to the Panchayat 

Secretaries for their past failures, recording the same in their service 

record and give directions to the officers who are responsible for the 

job to ensure compliance with 100% constitution of BMCs and PBRs 

by 31.01.2020 failing which coercive measures may have to be 

considered against them. The Chief Secretaries may evolve a 

mechanism for ensuring a monthly meeting to be attended by the 

Chairman and Member Secretaries of the State Biodiversity Boards, 

Secretaries, Panchayat, Environment and Forest starting from 

September, 2019. 

i. The States wil be accountable for the defaults and required to 

deposit a sum of Rs. 10 lakhs per month each from O1.02.2020 with 

the CPCB to be utilized for restoration of the environ ment. The States 
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will be at liberty to recover the said amount from the persons 

committing the default. 

c) In order to comply with the directions of Hon'ble NGT, the SBB has taken 

the following steps: 

Letters and Do's were issued to all stakeholder departments like 

RDD & Panchayti Raj, UD, Deputy Commissioners, Disttrict Panchyat 

Officers and Block Development Officers regarding the completion of 

the process of the constitution of BMCs at different levels as per the 

directions of Hon'ble NGT. 

One day workshop on constitution of BMCs as envisaged under 

Biological Diversity Act was organised on 12-09-2019 at Shimla for all 

Project Officers (DRDA), District Panchyat Officers, Project Officers 

(DRDA) and Block Development Officers. 

The HP State Biodiversity Board under the Chairmanship of ACS (EST) ii. 

organised a meeting on 13-11-2019 at H.P. Secretariat to expedite 

the constitution of BMCs at all levels as per the directions of Hon'ble 

NGT 
iv. The HP State Biodiversity Board organized a one-day review meeting 

to review preparation of Peoples Biodiversity Registers (PBRs) by 

various Technical Support Groups (TSGs). Meeting was organized 

under the Chairmanship of Member Secretary, HP State Biodiversity 

Board Sh. D.C. Rana on 4th January, 2020 in which strategy to prepare 

PBRS was discussed. A copy of the proceedings of the meeting is 

annexed as Anne>xure-F. 

Regular review meeting are being held with the staff of SBB 

follow up done with DPOS and BDOs of the Districts. 

V. and 

d) The current status of constitution of BMCs is at Annexure-G .The SB8 

through RDD &PR and UD Departments has succeeded in constituting 3370 

i.e. 100% BMC. 
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e The status of preparation of PBRs is as follows. The PBRs are being 

prepared through Technical Support Group (TSGs) 

P BRs Allotted PBRs Sr. Technical Support Group (TSG) 

Completed No. 

37 20 1. Dr. Y.S.P University of Hort. & Forestry, Nauni. 

26 2. Dr. Y.S.P University of Hort. & Forestry, KVK, 

Saru, Chamba. 

21 20 3. Himalayan Forest Research Institute (HFRI), 

Shimla. 

36 23 4. HP University, Shimla. 

42 24 5. GBPNIHESD, Mohal, Kullu. 

26 16 6. CSK-HPKV, Palampur, Kangra. 

10 Nil 7. CSIR-IHBT, Palampur, Kangra. 

Nil 8. Himalayan Forest Research Institute (HFRI), 

Shimla (District level PBRs) 

202 104 Total 

The PBRs are being scrutinized and evaluated by the Expert Group notified by the 

GOvernrnent of H.P. 

NEW AGENDA ITEMS: 

Agenda Item No. 4.3: Preparation of Peoples Biodiversity Registers (PBRs) at 
Block and District Level based on Secondary Data 

8. The Board was informed that in view of the progress made in preparation 

of PORs and considering the target of preparation of 3370 PBRS and time lines 

given by Hon'ble NGI, it is suggested to follow top to bottom approach i.e. in the 
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first phase the PBRs at the Block level s hould be prepared leading to compilation 
at the district level and thereafter in the next phase we can move to the 

Panchayat level and once Panchayat Level PBRs are prepared, we may revise 

Block and District level PBRs. The preparation of PBRs at PRIs and ULBs level may 
start simultaneously by the respective departments. It was also suggested that 

secondary data would be used, if needed, to expe dite preparation of PBRs. The 

secondary data may be validated by field visits and focused group discussions 

with stakeholders in the field. 

Decision 

After discussions and consulting the Technical Support Groups (TSGs) and various 

Research & Development institutes, allocation of PBRs at District and Bilock level 

was approved for allocation by the Board as under: 

Technical Support Group (TSG) 
|UHF, Neri Centre(Team led by Dr 

Dushyant Sharma) 
National Medicinal Plant Board, 

Jogindernagar, Mandi 

| Sr. No. Districts PBRs Blocks PBRs 

All blocks of Bilaspur district Bilaspur 

Chamba 5 blocks to National Medicinai Plant 

Board, Jogindernagar, Mandi 

CSIR-IHBT, Plampur. Pangi Block to CSIR-IHBT, Palampur 

(lst Team led by Dr Uniyal) 

3.UHF, Neri Center. All blocks of Hamirpur 
2 Block to IHBT, Palampur (Nagrota 
Surian & Paragpur). 

Hamirpur 
4. CSIR-IHBT, Palampur

(Ist Team led by Dr Uniyal) 
Aangra 

6 Blocks to CSK-HPKV Palampur 
(Nagrota Bawgan, Sulla, Lambagaon 
Panchrukhi, Bhawarna & Daijnath) 

CSK-HPKV, Palampur 

CSIR-IHBT, Palar 
(lInd Team led by Dr Amit Chawla) 

7 Blocks to CSIR-IHBT (Indora, 
Nurpur, Fatehpur, Dehra, Kangra, Rait 

& Dharamshala) 
All Blocks of Kinnaur district 5.CSIR-IHBT((st Team led by Dr Uniyal) 

GB Pant National Institute of 
Kinnaur 

Kullu 
-

All blocks of Kullu district b. 

Himalayan Environment and 

Sustainable Development, Kullu. 
CSIR-IHBT. 

HP Univer sity, Shimla. 
9. Himalay an Forest Research Institute 

All blocks of Lahaul & Spiti district 
All blocks of Mandi district 

Lahaul & Spiti 

Mandi 
Shimla All Blocks of Shimla district 

himlo. 

L 10. Dr. YS. Parmar University O Sirmaur All Blocks of Sirmour district 
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29 30. 

Horticulture and Forestry, Nauni, 

Solan 
Botanical Survey of India, Solan 11 Solan 2Blocks to BS, Solan. 

.Himalayan Forest Research 3 to HFRI, Shimla and HFRI Shimla as 
the main TSG for District Solan. Institute, Shimla {Main TSG). 

12. Dr. Y.S. Pamar University of 
Horticulture and Forestry, Nauni, 

Una All blocks of Una district 

Solan 

The TSGs were requested to complete the task by June, 2020 positively. 

Agenda Item No.4.4: Collection of Secondary Data from different Stake Holders 

9. It was brought to the notice of the Board that the stakeholder Government 

Departments, Academic Institutes, Universities and R&D Institutes have published 

data on various aspects of bio-resources of the State. These institutes may share 

the information available with them with the SBB for further sharing with the TSG 

so that preparation of PBRs on the regional scale i.e. Block and district level could 

be finished at the earliest. The details of the institutes having secondary data 

relevant for PBR work is as under: 

Sr. No. Name of University/ Information Available 

Academic/R&D Institutes 

Data on wildlife and Forests of the State, Data related to 

Forest Work Plan could also be provided in both soft and 

. Department of Forest 

hard format. 

Department of Horticulture. Data on Fruit crops and Flowers. 

Data on common Agricultural crops. 

Data on Timbers and Forest types, Forest Plants, Insects and 

. 

3.Department of Agriculture. 
4 HFRI, Panthaghati, Shimla. 

Economically important forest Produce. 
5 CSIR-IHBT, Palampur. Data on Medicinal Plants, Wild Edibles, Soli Types, Microbes 

etc. 

6. GB Pant NIHESD, Kullu. 

7. CSK-HPKV, Palampur. 
Data on Medicinal plants and wild Edibles. 

Data on Crop Plants and Wild relatives, Weeds, Pests, 
Insects, Agriculture Crops and Soil types. 

8. Dr. YS Parmar UHF, Nauni, Solan. Data on Fruits, Forest Produce, Forest Trees, Flowers, 
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Meclicinal Plants and Veget able Crops. 

National Medicinal Piant Board,| Data on Medicinal Plarnts. 

Jogindemagar, Mandi 
Deptt. of Ayurveda 10 Data on Medicinal Plants. 4ieim. 

11 Botanical Survey of india, Solan. 

12 
and Technology 

Data on Flora of the State. 
--- 

Department of Environment Science Environment Master Plan and Environment Master Plan 

National Resour ce Management (Baseline) study data. 

Data related to Forest Species under all Forest Divisions of 13. State Centre for Climate Change 

(HIMCOSTE). the State. 

14. State Biodiversity Board (SBB) 

15. Zoologcial Survey of India (Z51) 

Compiled data on biological resources of H.P. 

Faunal diversity of the State 

Decision 

The Board took note of the proposal and requested all departments and 

institutions to share the available data in whatever formats available with them 

with SBB by 31.1.2020 so that the same may be hosted in the SBB website for 

further use by the TSGs or any other agency/individual hired by the SBB/ Local 

Authority for preparation of PBRs. 

Agenda Item No.4.5: Proposal to prepare PBRs at GP/ULB level 

10. The Board was apprised about the legal provisions of the Act about 

preparation of PBRs by the Local Authorities as under 

Section 41 of the Biological Diversity Act, 2002 says that every iocal 

body shall constitute a biodiversity management committee within its 

orea for the purpose of promoting conservation, sustainable use and 

documentation of biologicul diversity including preservation of 
habitats, conservation of lund races, folk varieties and cultivars, 

domesticated stocks and breeds of animals and micro-organis1m and 

chronicling of knowledge relating biological diversity. 

11. That as per the mandate of Section 41 every local body which includes 

Gram Panchayat, Panchayat Samiti, Zila Parishads and Urban Local Bodies shall 

constitute the BMCs for the documentation of the biodiversity within their 
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jurisdiction. Further the order of Hon'ble NGT in OA No. 347/2016 dated 

09/08/2019, it has also been directed that in case of non-compliance with respect 

to constitution of BMCs and preparation of PBRS, the coercive action may be 

taken against the Panchayat Secretaries. Further Section 2(H) of Biological 

Diversity Act 2002, defines local body as Panchayats and Municipalities, by 

whatever name called, within the meaning of clause (1) of Article 243(B) and 

clause (1 ) of Article 243(Q) of the Constitution. That in view of the capacity and 

the 
the legal obiigations of the Panchayati Raj system, in preparation of PBRs, 

Departments of Panchayati Raj and Urban Development must be given the 

responsibility of preparation of PBRs at all local body levels through its field 

functionaries. The authorities may also mobilize the requisite funds to prepare 

the PBRs. However, the SBB may provide the necessary technical support and 

guidance to the local bodies. 

Decision: 
The Rural Development & Panchayati Raj Department and Urban Development 

Department may start the preparation of the PBRs in view of legal obiigation cast 

upon them and in view of the orders of Hon'ble NGT within 6 months i.e. by June, 

2020 positively. Both the Departments were also requested to supply all pending 

resolution of formation of BMCs to the Board before 31.1.2020. It was also 

directed that bank accounts of all BMCs may be opened by 15.02.2020. 

Agenda Item No.4.6: Allotment of funds to TSGs for preparation of PBRs at 

Block &ULB Level 

in view of the request made by the TS6s, the Board was requested to 

enhance the financial assistance being provided for the completion of PBR$ at 
12. 

Block level@1.30 Lacs/Block to Rs.2.00 Lacs. 

Decision: 
Considering the quantum of work and the timeframe, Board agreed to fix the rate 

at Block level PBRs @ Rs.1.30 Lacs/Block. 
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Agenda ltem No.4.7: Expansion of Expert Committee for the validation of PBR 

13. In order to broaden the Expert Committee of the SBB, the Board was 

requested to include the Director of Botanical Survey of India (BSI), Solan and 

Zoological Survey of India (ZSI), Solan and Dr. S.5. Samant, Director HFRI, Shimia as 

special invited Members and if required few more ex perts with the permission of 

the MS, SBB. 

Decision: 

The Board approved the proposal for the inclusion of new Members as proposed 

in the Expert Committee of the SBB. Board also approved. 

Agenda Item No.4.8: Formation of District and Block level PBR Committees 

The Board was also apprised that the number of PBRs to be prepared at 

Block/District level is huge and it is not be practically possible for State level 

Expert Committee alone to scrutinize and approve the PBRs prepared by 

TSGs/local authorities and other organizations. In view of this, it was requested 

that Panchayat level PBRs may be scrutinized at Block level by a Committee 

14. 

consisting of the followings: 

i. Sub Divisional Magistrate Chairman 

ii. Block Development Officer Member Secretary 

ADO Horticulture Member 

ADO Agriculture Member V. 

Range Officer /Beat officer (Forest Dept.) Member V. 

vi. Representative of Block level TSG Member 

vii. Sr. Vet Officer Member 

Vi. Panchayat Inspector Member 

The Chairman may co-opt other experts as Members of the Committee. 

A Committee at District level may also be constituted consisting of the following 

i. Deputy Commissioner Chairman 
ii. District Panchayat Officer Member Secretary 
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Divisional Forest Officer Member 

Dy. Director (Hort.) Member 

Dy.Director (Agri.) 
District Fishery Officer 

V. Member 

VI. Member 

VHI. Dy. Director (AH) Member 

ViIi. Representative of TSGs Member 

All Block Development Officers Member IX. 

The Chairman may co-opt other experts as Members of the Committee. 

The above Committees will supervise the preparation of PBRs at Panchayat, 

ULB, Block and District levels and provide required support to the TSG and 

other organizations /individuals involved in preparation of PBRSs. 

Decision: 
The proposal was accepted in totality and was suggested to frame a check list or 

common guidelines for the scrutinization of the PBRS at various levels to have 

uniformity in the end products 

Agenda Item No.4.9: Funds for PBR preparation and strengthening of BMCS 

15. In view of the challenge being faced to comply with the orders of the 

Hon'ble NGT for want of funds, the Board was apprised that an amount of about 

Rs.54.00 Crore would be required for completing the task of preparation of PBRs 

at District, Block and GP/UD levels. Is was also brought in the notice of the Board 

that during review meetings held by NBA through Video Conferencing on 19-12- 

2019, it was suggested that States may avail the financial opportunities under 

CAMPA funds. NBA would also recommend MoEF & CC for issuing an advisory to 

allthe State Governments for sanctioning financial grants from the CAMPA funds. 
Besides this, the Board was also informed that a separate request has also been 

made to Tribal Development Department for providing Rs.1.90 Cores, so that the 

PBRs work in tribal areas could be takern up. It was also requested to the Board 

that as an alternative, we may take up the matter with the State Government to 

provide funds to complete the task. 
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Decisions: 

In view of the directions of the Hon'ble NGT, the Board agreed that we may hold a 

separate meeting with the Rural Development and Panchayti Raj, Urban 

Development, Tribal Development, Forest and Power Department to explore the 

possibility of mobilization of funds. The Baard also agreed to take up the matter 

with State Government for providing funds to SBB so that orders of the Hon'ble 

NGT could be complied with. 

Agenda Item No.4.10: Request for seeking time from Hon'ble NGT to complete 

the PBRs 

16. In view of the quantum of the work involved in the preparation of the PBRs 

at various levels, the Board was apprised that the preparation of PBRs is a time 

consuming process and requires a lot of resources such as highly qualified 

manpower, time and huge budget. It is, therefore, proposed that SBB may send a 

request to MoEFCC/NBA to take up the matter with Hon'ble NGT for seeking 

adequate time i.e. say approximately 2 years in view of quantum of the work and 

number of BMC involved for competing the PBRs at all level. 

Decisions: 

The Board agreed to the proposal and also directed that while submitting the 

request complete justification should be made in order to strengthen the case 

Agenda Item No.4.11: Direct transfer of funds to TSGs instead to BMC 

17 The matter was also brought in the notice of the Board regarding the 

current practice of fund flow and the amount required for preparation of PBRs 

which is being transferred to BMC concerned in one installment i.e. 100% of the 

total amount. Thereafter a tripartite agreement is signed amongst the SB8, TSG 

and BMC concerned. Thereafter, BMC transfers the funds to TSG as per following. 

1 instalment of 50% (on signing of MoU) 

Page 21 of 24 

Habu 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity Board 



33. 36. 

i. 
instalment 25% (On approval of draft PBR by Expert Group) 

iii. instalment 25% (On approval of PBRs by Board) 

It was also brought in the notice of the Board that TSG have expressed difficulties 

in executing the task in a time bound manner as the BMC fails to transfer the 

funds timely and regularly and thus requested that funds may be sent to TSG 

directly. 

Decision: 

The Board considered the request made by the TSG and agreed the proposal to 

transfer the funds directly to TSG involved at District and Block level at the first 

instance. 

Agenda Item No.4.12: Fixing of cost norms for preparation of PBRs by TSGs 

18. The Board was also apprised about the provisioning of funds being made 

available to the TSG at various levels and the technical problems being faced by 

the TSG in hiring the manpower for completing the task. It was also informed that 

the TSGs are given funds for the preparation of PBRS at the following rates: 

Panchayat level @ Rs.1.00 Lacs per PBR 

(i) Block level Rs. 1.30Lacs per PBR 

ii) District level @Rs.2.00 Lacs per PBR 

(iv ULB level Not fixed 

The matter was also brought in the notice of the Board as some TSGs have 

requested to fix cost norms vis-a-vis salary/honorarium to the Project Staff etc. 

Decision: 

The Board agreed the proposal to fix up the salary norms of the State as under. 

The institutes may also opt the norms of their respective institutions. 

a) Salary /honorarium to Ph. D without NET=RS.20,000/-PM 

(b) Salary /honorarium to PG level Project Staff=Rs.10,000/-PM 
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(c Salary /honorarium to UG level Graduate /GSDP trained staff=Rs.8,000/- 

PM 

19. The meeting ended with a vote of thanks to the Chair. 

By Order 

Secretary 
Environment, Science & Technology 

to Govt. Himachal Pradesh 

Endst No. Dated:

Copy forwarded for information and necessary action to the following: 

1. Addl.Chief Secretary (Forest & Power) to the Govt. of Himachal Pradesh. 

2. Addl.Chief Secretary {Industries) to the Govt. of Himachal Pradesh. 

3. Principal Secretary (Finance) to the Govt of Himachal Pradesh. 

4. Principal Secretary(TD) to the Govt of Himachal Pradesh 

5. Secretary (Env. Science & Technology) to the Govt of Himachal Pradesh. 

6. Secretary (RD& Panchayati Raj) to the Govt of Himachal Pradesh. 

7. Secretary (UD) to the Govt of Himachal Pradesh. 

8. Principal Chief Conservator of Forest(HoFF) 

9. Principal Chief Conservator of Forest(Wild Life) 
10.Director ,Directorate of Agricultur 
11.Director,Directorate of Horticulture 

12.Director, Department of Animal Husbandry 

13. Director ,Department of Fisheries 

14.Director ,Department of Environment ,Science &Technology 

15.Vice Chancellor, Dr YSP University of Horti. & Forestry,Nauni,SOlan 
16.Vice Chancellor,CSK HPKV Palampur 

17.Vice Chancellor,HPU Shimla 

18.Director ,HFRI,Panthaghati Shimla 

Joint Member Secretary 

HP State Biodiversity Board 
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Annexure-1 

Name 
Sh. Anil Kumar Khachi 

Sh. Rajneesh, 

. No. 
Designation 
Chairman H PSBB -cum- Chief Secretary 
Secretary, Env. Science & Technology. 
Member Secretary, HPSBB 
Joint Member Secretary, HPSBB 
Sr. PSO, CSIR-IHBT, P alampur, H.P. 
Asst. Director, Dept. Of Fisheries 
Wild life wing, H.P. Forest Department 
Scientist-G, HFRI, Panthghati, Shimla 
ICAR-NBPGR, Regional Centre, Shimla 

-

Sh. D.C. Rana 

Sh. Nishant Thakur 
Dr. Sanjay K. Uniyal 
Sh. Hamir Chand

Sh. NPS Dhaulta 
Dr. Rajesh Sharma 

Dr. Mohar Singh 
Dr. Rakesh Kumar Singh i Head, GB Pant Institute, Himachal Regional Centre, 

10. 

Mohal, Kullu 
Jt. Director Horticuiture, Shimla 

** 

| 11. Dr. K.L. Sharma 

-~-- 12 Dr. K.K.Sharma OSD-Ayurveda, Shimla 
Director- Ayurveda, Shimla 

Dean Planning, HPU, Summer Hill, Shimla 

13 Sh. D. K. Rattan

***:* 14. Prof. Arvind Bhatt 
15 Dr. Suresh Kumar Nodal Officer, Dept. Of Agriculture, Krishi Bhawan, Sharma 

Dr. D.K. Vatsa 
Dr. R.K. Kapila

Boileauganj, Shimla-5. 
Director Research, CSK-HPKV, Palampur 
Nodal Officer, CSK-HPKV, Palampur 

17 
18. Sh. Dinesh Kumar | Addl. Secretary Industries 

Sharma
Sh. P.L. Chauhan Addl. Pr. Chief Conservator of Forests, H.P. Shimla 

9. 

Prof. Parvinder Kaushal Vice Chancellor, Dr. YSP UHF, Nauni, Solan 
Sh. Kewal Sharma 

20. 

Addl. Director Panchayati Raj Department, Shimla 
Special Secretary, Finance, H.P. 
Deputy Director, Animal Husbandry, Shimla
PSO, Centre for Climate Change, HIMCOSTE, Shimla 

21 

** ~- Sh. D.D. Sharma 

Dr. Munish Batta 

Dr. S.S. Randhawa 
Smt. Shubhra Banerjee | SS0, HPSBB, HIMCOSTE,Shimla Smt. Priyanka Sharnma 

Dr. M.L. Thakur 

Dr.Pankaj Sharma 
Mr. Vineet Negi 

24 
*** *---* --.* 

- 
26. 

SSA, HPsBB, HIMCOSTE,Shimla 
Project Coordinator, HPSBB, HIMCOSTE, Shimla SSP, HPSBB, HIMCOSTE,Shimla 

SP, HPSBB, HIMCoSTE, Shimla 

--- 

27 

28. 

29. 
-- 
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Annexure R/5 29 

Proceedings of the mecting to expedite preparation of Peoples' Biodiversity 

Registers (PBRs) in Himachal Pradesh, 

Organized under the 

hairmauship of Secretary (nv, Sci. & Tech.)-cum-Chairman, HIMCOSTE, 

Date: 0 June. 2020 

enuc: HP Ciovt Sccretariat. Shimla-2. 

meetmg was organized to expedite preparation of Peoples Biodiversity 

Registers (PBRs) in Himachal Pradesh. under the Chairmanship of Secretary (Env, 

S&-cum-Chairman HIMCOSTE on 30 June. 2020 (3:00 PM) in his Chamber, 

Amsdale building. HP Govt. Secretariat, Shimla-2. 

2. The participants present during the meeting were as under: 

. Sh. Sandeep Bhatnagar, IAS, Secretary, Rural Development and Panchayati Raj 

Ms. Rakhil Kahlon. 1AS, Special Secretary, Education 

Sh. Lalit Jain, IAS. Director. Rural Development & Panchayati Raj 

4Sh. DC Rana, IAS, Member Secretary. HP State Biodiversity Board 

5 Sh. R.K. Gautam, IAS, Director, Urban Development 
6. Sh. Nishant Thakur, HPAS, Joint Member Secretary, HP State Biodiversity 

Board 
7. Sh. Surinder Maltu. HPAS, Joint Director, Panchayati Raj 
8. Dr. Sunil Baniyal, OSD, Department of Higher Education 

9 Smt. Shubhra Banerjee, SSO, HP State Biodiversity Board 

10. Smt. Priyanka Sharma, SSA, HP State Biodiversity Board 

11. Dr. M.L. Thakur. Project Coordinator. HP State Biodiversity Board 

12. Sh. Vineet Negi, Scientific Professional, HP State Biodiversity Board 

3. At the onset. Sh. Rajneesh. IAS, Secretary (Env, S&T) welcomed all the participants 

and briefed about the legal aspects of PBRs and its importance in view of the legal 

provisions as provided under the Biological Diversity Act. 2002. 

4. Sh. DC. Rana, Member Secretary, gave a brief background about the Biological 

iversity Ac, 2002, People's Biodiversity Registers (PBR) preparation and its 

relevane. It was brieled that under Section 41 of the Biological Diversity Act. 2002. 

all lanal Authonities (Pumchayati Raj lnstitutions & Urban l.ocal Bodies) are 

reyuired to tomstitute Biodiversity Maagement C'ommiltees (BMC's). He said that 

1Ms have buen constituted al all 3371 local bodies of the State. Thereatter. these 

SM will prepare Peuple 's lBiunliversity Registers in aecordnee witlh the Section 

41 of the Biological Diversity Act. 2002. within areas of their jurisdiction for the 

purpore il romeling corvatiom, sustainable use and docunentation of biological 
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diNersty and granting aceess & levying charges. He further added that the State 

Biodiversit Board after collecting secondary data from various departments i.e. 

griculture. Horticulture. Forest. Fishery. Medicinal Plant Board etc. and after 

egregating it district and component wise has uploaded it on the webportal of HP 

State Biodiversity Board. TLink of the secondary data has also been communicated to 

the concerned Departments and the Technical Support Ciroups (TSGs) engaged by 

HP State Biodiversity Board to prepare Distriet and Block level People's 

Biodiversity Registers (PBRs) 

Sh. D.C. Rana further told that the State Biodiversity Board on request from the 

Panchay ai Raj Department has imparted training on preparation of PBRs to all the 

Block Development Officers and District Panchayat Officers through virtual mode in 

the first week of June 2020. Besides, training on preparation of PBRs through virtual 

mode is being provided to all the Panchayat Pradhans and Panchayat Secretaries. He 

also added that the Board has prepared details of the Departments which should be 

contacted for relevant secondary data pertaining to particular format of the PBR 

(Annexure-I). The Board has identified and collaborated with 11 Technical Support 

iroups (TSGs) from various academic and research and development institutes of 

the State who can provide support to the BMCs in preparation of PBRs. 

Sh. Rajneesh. Secretary (Env, S&T). pointed out that PBRs contain very 

technical/scientific information therefore opined that the BMCs might not have 

technical ability to incorporate the information/data on online portal 

Shri DC Rana further added that as per the Order of the Hon'ble National Green 

Tribunal. Principal Bench. New Delhi in the matter of Chandra Bhal Singh vs. Union 

of ndia & rs. (OA No. 347/2016). dated 9h August 2019 and 18 March 2020, all 

the States and linion lerritories of the Country were asked to constitute 100% BMC's 

and also prcpare PBRs thereafier. In Himachal Pradesh, 100% BMCs have been 

Comstitutcd and PBRs at Distriet and Block levels are being prepared through 

Tochnical Support (iroups which are inctually Academie and Rescarch Institutes of 

Sh. Pajncesh. Secretary (lv. S&T) emphasized this is a time bound task, therefore 

stressed for evolving oe efficient mechanisan to move ahead and prepare all the 

PRRs at th: (ra Panchayal level with limited resources by 31" August. 2020. 
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gendaw ise Diseussivns avd Actionable )uteones 

Agenda ltem No. 5. I: Providing resolutions of BMCs 

9. Diseussion: Sh 1D.C. Rana inlomed that some of the BM's have not submitted 

copies of resolutions upon ihe constitution of BMs to the Board. The list of such 

BIC has heen preparcd and would he shared with the Department of Rura 

ie ciepment & Panchayati ai and lirban Development Department for early 

ubmission(Annexure-Il). 

T0. Actionable outcome: Sh. Rajneesh. Secretary (lnv, S&T), told that HPSBB has 

lready filed the compliance report on constitution of 100%% BMCs before the 

Hon hle National Green Tribunal in the matter of Chandra Bhal Singh VS Union of 

India and Ors. as per the information provided by the Directors of Panchayati Raj 

and Crban Development Departments and therefore all the resolutions need to be 

submitted to the Board imnmediately. In pursuance, Sh. Sandeep Bhatnagar, Secretary 

(RD&PR). gave directions to the concerned officers to immediately comply with the 

submission of BMC's resolutions to the Board. 

Agenda ltem No. 5.2 Capacity building trainings on PBR preparation through 

virtual mode 

11. Discussions: Sh. D.C. Rana, Member Secretary, said that HPSBB through TSGsis 

preparing 12 PBRs at District level, 79 PBRs at Block level and 112 PBRs at Gram 

Panchayat Level, and 106 PBRs at Gram Panchayat level and 1 PBR at Municipal 

Corporation Level have already been prepared by the Board. 

12 Sh. Rajneesh. Secrelary (Env. S&T) added that large number of PBRs are to be 

prepared at the Gram Panchayat level. He further added that the finances for PBR 

preparation should be spent by the Panchayati Raj and Urban Development 

Departnents out of their own resources. He prop0sed that suitable graduate interns 

should he hircd by Gram Panchayats or the Block Development Oftices by 

ormulalng some stralegies.

13. Sh. Sandeep Bhatnagar. Secrctary (RD&PR), stressed on the need to organize 
loundatioh Course or induction training to the interns an requested the Board to 

organize such courses/trainings. Sh. Rajneesh suggested that preparation of 5-10 

PBR of adjoining Panchayals shwuld be given to the trained graduate interns 

lHowever. Sh. Talit Jain. Director, Rural Development and Panchayati Raj, 
suggested that keeping in view ihe technical/scientifie information involved in 

preparation of PBRs, there is a need to hire 2 inteis (One lron Botany and one 

from Zoology licld) and niIN InUm ol 5 PBRs could be prepared in two months 
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tme Sh R. iautam. Drector. rban Devclopnenl. said thal the nterns after 

tramng shilkt colleet the primai data through consultation mode. Sh. Rajneesh. 

ned thal the cnsultation process. il followed. during PBR preparation would 

11crease ihe level of sensilNits and knowledge of local stakeholders on biological 

resourees a1 the arca 1nd will ensure he participation of local peopie in 

conser iilion ani sustanable use of biological resources as pcr the aims and 

vhjectin es of Biological Diversity Act. 2002 Ie also suggested that the interns may 

he hired for imo monmhs a Rupess lilicen to Twenty Thousand per month. 

14Actionable )utcome: Ii was decided(that at the Gram Panchayat level PBRs will 

be prepared bi engaging two Graduate interns from Botany and Z0ology streams 

himg lor months time and each such team will prepare at least 5 PBRs. The 

NCs ot hiring interns will be done by Department of Rural Development and 

Panchayati Raj andU rban Development Department. 

genda liem No. 5.3 Departments to be contacted by BMCs for format wise data 

on PBR 

15. Diseussion: Sh. D.C. Rana informed that details of annexures and formats for PBR 

preparation and departments lo be contacted by BMCs for format wise data on 

PBR hus heen prepared by the HP State Biodiversity Board and will be shared 

with the concerned Departments and Biodiversity Management Committees. Sh. 

Raineesh directed that an indicative list of experts including TSGs, experts working 

in various Academic and R&D Institutes who could help during PBR preparation. 

Juld also he provided to the BMC's. 

16. Actionable Outcome: Details of annexures and lormats for PBR preparation and 

departnents to be conacted by BMCs lor format wise data on PBRs should be 

liarcd with the concerned departments and BMCs. 

Agenda ltem Nu. 5.4 (nline phatform to be hosted on HPSBB webportal for filing 

f data by the BM> for preparation of PBRs. 

17. 1iseussion: Si D,. Rana cXplained lhiil theTC are s iunexures and ldrmats 

vinehae e illed to picpre a Pl3R as per stindardized fornmat ot the National 

1%itniaveg at'; Autlaity lei e sail that lor providing unilormity to all the 

PB th S diver>ly 13oard prooes to prpare an online artul tor entry 

umonnon'latia ln pruparaton vl PiRs by roneemed BMCs. The vnlne purtal 
lit1, tl th .ie ol T S:atc Bivdiverit Boad and lgn'user D nd 
pi iiin Olel all coneiI loc:al odies and e*Tt groups. He 
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n PBRS al the cost of rupees seven lakhs thirty six thousand two hundred and 
ninety sev en only. t will be hosted on HlPSBB webportal within 15 days time. 

8 Sh. Sandeep Bhatnagar, suggested that keeping in view the inaccessible terrain and 
poor internet connectivity in some of the areas of the State. some offline data 

fecding mechanism should be added in the planned web based system for PBR. 

19. Sh. Rajneesh directed that the data after feeding on the online platform should be 

submitted to the Block Level Expert Committee by the Secretary of the concerned 

MC 1or serutinizing and approval. If approved. it will be sent to State Level 

Expert Committee. and if not approved by Block Level Expert Committee, will be 

sent back to the concerned BMC for correction and improvement. 

20. Actionable Outeome: Preparation of online platform for PBR was approved and it 

was directed that it should be hosted on the webportal of HPSBB immediately. It 

should also have some mechanism for offline data feeding. Block Level Expert 

Committee will serutinize and approve the PBRs sent online to them by the 

Secretary of the BMC. 

Agenda Item No. 5.5 Time frame for preparation of all PBRs 

21. Discussion: Sh. Nishant Thakur, Joint Member Secretay. HPSBB, told that as per 

orders dated 18.03.2020 of Hon'ble NGT. an updated status report, as on 

31.08.2020, has to be filed before 30.09.2020, therefore the last date for preparation

of all PBRs would be 31.08.2020. Sh. Sandeep Bhatnagar suggested that 

meanwhile the State should seck extension of time period for preparation of all 

PBRs from Hon'ble NGT based upon the facts firstly that the BMCs lack technical

expertise for preparation of PBRs. secondly there are some inaccessible areas in the 

State which are open only for tew months in a year and lastly due to prevailing 

pandemic of COVID-19 three working months have already been lost. 

22. Actionable Outcome: The earnest elforts should be made to prepare all PBRs by 

31.08.2020 by engaging interns. The State should also seek extension of time 

period for PBR preparation from Hon'ble NGT. 

Way Forward: 

23. Some mechanism may be devised for capacity building of local stakeholders for 

nsuring participation of BMCs in conservation and sustainable use of biological 

resources as per aims and objectives of the Biological Diversity Act. 2002. Similar 

incchanisn should also be franicd to ensure participation of common stakeholders

in generating reveues through cquitable sharing provisions of the Biological 

Diversity Act. 2002. 
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44. 

1, Summary of Actionable Outcomes 

All the resolutions to be submitted to the Board immediately.

i Gram Panchayat level PBRs to be prepared by engaging two Graduate interns 

from Botany and Zoology streams by hiring for 2 months time and each such 

team to prepare at least 5 PBRs. 

ii The process of hiring interns to be done bv Department of Rural Development 

and Panchayati Raj and U'rban Development Department. 

iv Details of annexures and formats for PBR preparation and departments to be 

contacted by BMCs for format wise data on PBRs to be shared with the 

concerned Departuments and BMCs. 

Online platform for hosting and feeding data of PBR with some mechanism tor 

ofline data feeding. to be hosted on the webportal of HPSBB immediately. 

i The earnest elforts to be made to prepare all PBRs by 3 I.08.2020 by engaging 

Interns. 

V11)The State to also seck extension of tine perIOd for PBR preparation from 

Hon'ble NGT. 

sd 
Rajneesh, IAS 

Seeretary (Env. S&T) to the 
Ciovernnnent of Himachal Pradesh 

Endst. No. STCF(7)-6/2019

Copy forwarded for information and necessary action to: 

. Sh. Sandeep Bhatnagar. IAS. Secretary, Rural Development and Panchayati Raj 

Ms. Rakhil Kahlon. 1AS. Special Secretary. Education 

3 Sh. Lalit Jain. I.AS. Direetor. Rural Developmeni & Panchayati Raj 

Sh. R.K. Gautam. 1AS. Director. Urban Development 

5 Sh. Surinder Maltu. HPAS, Joint Director. Panchayati Raj 

6. Dr. Sunil Baniyal. OSD. Department of Higher Education 

Dated: Shimla-1 -07-2020 

Official tile 

hMab 2211/h 
(Nishant Thakur) 

Joint Member Secretary 

HP State Biodiversity Board 

Hab 
Sh Nishant Thakur 

Jt. Member Secretary 

HP 
State 

Rinareity 

Board 



4S AnnexuYL R- 

Goveruunent of Himachal Pradesh Department of Envlronment, Science &1echnologyS A(3)- 1/2004 
Datcd Shimla-2,the 

ct:ifibes 
OT CATION 

SuperSCSSi Gt this department Notification of even o. daled 17.12.29i6 Bard to cvaluation of Peoples Biodiversity Registers (PBRs I the Overnor of Himachal Pradesh is pleased to noufy the Expert Group consislng o e 
OLOwing lo supervise the preparation, evaluate draft PBRs and ccrtily their auhereiy 
behalf of the H.P. State Biodiversity Board:Sr No Name 

Desienation & Address 
Retd Prof., CSK Palanmpur, H P 

Prof. J.K Sharma 

(Agro-biodiversity/Plant Breeding/ Gcnetics 
Prof N.S Chauhan 

Retd Pro!, Dr Y S.Parinar Uvers Horti & Forests, Naun1, Solan, 
. (Meiicinal Plants/Herbs/Forestry 

. Dr.B.D.Sharma Retd. Head, NBPGR Phagli. Shimla. H (Agriculture/ Forestr, 
Dr. Arvind Gulati 

Retd Principal Scientist, CSIR-ilB Micro- divers1 
Dr. D.R.Nag, 

Medicinal/Aromatic Piants 
Dr. J.K. Ciupta, 

Entomol0 
Dr. S.P. Bhardwaj 

Palampur, H.P. 
Retd. Head, Herbal Garden, Jogindernagar.Dist. Mandi, H.P. 
Retd. Prof., Dr. Y.S Parmar Universit Horti e Forests. Nauni, Solan P 
Retd ASSociate Director. Reg1onal Fr. (Horticulture Biodiversily eearc: Station UHE. auni. il: R? 
Mashubra, Shimla; HP. 
ed. Head, Indian Institute it AgrCuine Horticuiture) RIG Anartara Cotlg Shimla. HP 
etd. Director, Deptt. of iisheries. FH P 

----A- 

DrY.P.Sharma 
(Agri-Horticulturc Biodizersity 

Dr. Kuldeep Kumar (lisherics 

Dr. R.K.Mandyal 

(Animallivestock Biodiversity) 
Professor, Medicine, College ui Vaterinar & Anmal Stiences, HP KVV, Palamp HP 

By ord 

iRDnidii 

Lpated: Sthun!a-2,te 5Sepember, 209 
Spy foruarded for informatin and neessary action to 

T ecrlary t the ('i7ernor, i iunatiial i'tadesi. Shinla-2 
/', tte i "4.I..lr'.1.. o,"PSliShl 

abu 
Sh. Nishant Thakur 

Jt. Member Secretary 

4P State 
Biodiversitv

Board 
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Government of limachal Pradesh Department of Environment, Science & Technology 
No. STE-A(3)-1/2004-loose 

Dated: Shimla-2 7-03-2020 
NOTIFICATION 

In continuation of this department notification No. STE-A(3)-1/2004 dated 05 09-2019 with regard to evaluation of Peoples Biodiversity Registers (PBRs) in the State, the Governor, Himachal Pradesh is pleased to notify the following three officers as additional 
members of the Expert Group constituted to supervise the preparation, evaluate draft PBRs and 
certify their authencity on behalf of the HP State Biodiversity Board: 
S. N. Name Designation & Address 
. Dr. S.S. Samant Director, Himalayan Forest Research Institute (HFR). 

Panthaghati, Shimla-171009
Zoological Survey of India. High Altitude Regional 
Centre, Saproon, Solan (HP)-173211
Botanical Survey of India, High Altitude Western 
Himalayan 
University of Horticulture and Forestry, Nauni. Solan 

(HP)-173212

2, Officer in-Charge 

Scientist in-Charge 

Regional Centre Dr Y.S. Parmar 

By Order, 

Rajneesh. IAS 
Secretary (Env. &ST) to the 

Government of Hinmachal Pradesh Endst. No. STE-A(3)-1/2004-loose 
Copy forwarded for information and necessary action to: 

1. The Secretary to the Governor, Himachal Pradesh. Shimla-171002. 
2. The SPS/PS to the Chief Minister/Minister, H.P Shimla-171002. 
3. The Private Secretary to the Chief Secretary to the Govt. of Himachal Pradesh. 

Dated: Shimla-2 
-03-2020. 

4. All the Chairman/Members of the above mentioned committee. 
LsThe Member Secretary. H.P. State Biodiversity Board, Shimla-171009 to ensure that 

MS being Convenor of the Committee, the reports are submitted within preseribed time 
frame. SS°(SaB 

6. Guard file. 

(Sat Pal Dhiman)--Le2c 
Joint Secretary (Env. S&T) to the 
Government of Himachal Pradesh 

Ph. No. 0 177-2621874 
A T613 20 

b 
Sh. Nishant Thakur 

Jt. Memtber Secretary 

H.P. 
State 

Biodiversity 

Board 



4 47 AnnexureR7 
3 

jvenent of Hinachal 
Pradesh 

Dopartment of Pnvironment, Sc:ience 
Tecna 

25 2-2020. 

No S1A()1/2004-loose 1Dated: SHimla-2 

he iovernor, Hináchal Prndesh is pleused tui 
constitute 

CommCes 
at District 

eopie' 
NOTIFC'ATIO 

1Sock, ULB and Pannehayat level for Io purpose ol supervision of th prepaia 

diversity Register (PBR) and also t provide required support to tho.echnical uPp 

roupTSG) and other Organizations/lndividuals involved in preparation of PBRs as under: 

Committec at District level: 

Chairman 
Deputy CommiSsióner 

Member Secretary 
District Panchayat Officer 

Member 
Divisionàl Forest Officer 

Member 
A. Dy. Dircctor (Horticulture) 

Member Dy., Director (Aguiculture) 
Member Distict Fishery Officer 

Member Dy. Director (Animal Husbandry) 

Comnissioner/Executive Officer Secretary (LJrban Member 
S. 

Local Bodies concerned) 

9. Representative of TSGs Member 

Al Block Development Oficers Menber 
4l3/vov» 

The Chairman may co-opt other cxperts as Members of the Committee 

.- -- 

ommittee at Block level: 

Sub Divisional Magistrate Chairman 

Bfock Development Officer Member Secretary 
Agricullure 1 evelopinent Officer Member 

Horticalture Development Ofiicer Member 
arnge (ofiicer/licat (1ficer (l orest) Member 

(SP 

Hab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 



A 

t Repesentative of Block level TSG 
Member 

cternary Officer 
Meimber 

Panchayat Inspector 
Member 

The Chairman may co-opt other experts as Meimbers ot the c mittee, 
**** 

8y Order, 

Rajneesh, AS 
Secretary (Bny. &ST)to the 

Government of machal Pradesh 

Endst: No. : As above 
Dated: Shimla-2, 25 -02-2020. 

Copy forwarded for information and necessary action to 
. Allthe Administrative Secretaries to the Government of Himachal Pradesh, 2. All Heads of Departmènt of Himachal Pradesh. 
3 Allthe Divisional Commissioners of Himachal Pradesh. 
4 All the Deputy Commissioners of Hiinachal Pradesh 
5The Rr Chief Conservato of torest Suimla-17100 6. THe tember Secretary, H.P. State Pollution Control Board, Phase-ll, New Shimla-9. 7. The Director (Environment, Science & Technology), Paryavarn Bhawan, Near .S. Club Shimla-1, 
8. The Director, Horticulture, HP, Shimla. 
9. The Director, Agriculture, HP, Shimid 
10. The Dírector, Animal Husbandry, Shimla. 
11. The Director, Fishery l.P 
12. AH the.Block Development Officers, HP. 

The Member Secretary, H.P. State.Council for Science, Technology and Envitornment (HIMCOSTE); Block No. 34, SDA Complex, Kasumpati, Shimla-9 14. Guard file. 

(Sat Pal Dhiman) 
Joint Secretary (Env. S&T) to the 
Governiment of Himachel. Pradesh 

Ph. No. 0177-2621874 

abu 

Jt. Member S�cretary 

H.P. 
State 

Biodiversity 

Board 

Sh. Nishant Thakur 



Annexuve R9/% 4. 

Status of PBRs in Himachal Pradesh (As on 31/08/2020) 

Gram Panchayatss Urban Local bodies Overall Total District Panchayats Block level 

Panchayats 

12 12 79 79 3226 3226 0 54 53 3318 

Status of PBRs in Himachal Pradesh (As on 10/09/2020) 
District Panchayats Block level 

Panchayats 
Gram Panchayats Urban Local bodies Overall Total 

C 

O 
OL O 

12 12 79 79 3226 3226 0 54 3318 1 53 

abu 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 

ad 



_ 
3 mneure /1 

Compliance Report 
Foilowing in the compliance report for the preparation of Peoples Biodiversity 
Registers (PBRs) allotted by the H.P. State Biodiversity Board to the Department 
fPanchuyati Raj vors 

. Name of District Bilaspur 

2. Number of Gram Panchayats 151 

3 Number of PBRs Prepared 151 

DECLARATION 

I Shashi Bala, District Panchayat Officer Bilaspur District Bilaspur hereby 

declare that the total number of 151 PBRs at District Bilaspur at Gramn Panchayat 

Level has been prepared and the information furnished above is true, complete 

and correct to the best of my knowledge and belief.

Distt. Panchayat Officer 
Signaespf Sismpetent ALRhority Place: Bilaspur 

Date: 27/08/2020 

Habuw 

Jt. Member Secretary 

H.P. 
State 

Biodiversity 

Board 

Sh. Nishant Thakur nhnksnG 

SP(sA 



orlief the District Panehiyat Oficer 

h:anba. Distret( hamba II.P. 

Shinta The Joint Vlember Seerctary 
P. State Biouliv ersity Board. 

hamba-1 "o.10 
Dated August, 2020 

Subjeet 
of People 

Complianee 
Bdis ersity Registers (PBRs) at Gram Panchayat level, as per 

the direetions of Hon'ble National Grcen Tribunal. 

report 
regarding preparation 

Sit. 
n relerenee to your oftice lcler No. 

HIMCOSTE/HPSBB:2760 

duted 1d 0S 2020 vn the sulbject cited abuve. 

n this regard. il is submited that the requisite information 

Tegrdng Preparaaion of Pi3Rs at Gram Panchay at level is being sent herew ith in 

resneci of Disuriet ('hanmb.a tor intoration and further necessary aclion please. ine 

preseribed forma. 
Encls: As Above 

Yours faith fully, 

District Panthayat Officer, 
Chamba, Distt. Chamba H.P. 

Phoneo189222204, e-mail: dpochamba10@gmail.com 
August, 2020 Endst. No. S 334-3 

Copy to: 
. The Jloinu Director-cum-Jon Secretary. Panchayati Raj Deparlment H.P. 

w.r..leter N. PCTI-UAt22013-BDA-I[1-50410-501 dated 20th August. 

2020 for intormution pleasc. 
2The Deputy Commissioner Chamba lor information please. 

Dated 

District Panchayat Officer, 
Chamba, Distt. Chanmba H.P. 

7 

Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. 
State 

Biodiversity 

Boarcd 
1|8|20na 
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C'omplinnee Report 

Folh n I8 th cnpline ep1 lo 1he iep.:ln ol P'eoples indiversity 

Registers (PBRs) allotted by IP Slate 18idiversily Board lo the Department of 

Panchay ati Raj: 

1. Name o the Distriet hamba 

2. Number of Gram P'anchay at 283 

3. Number of PBRs prepared 283 

DECLARATION 

I Mahesh Chand hercby declare that the total number of PBRs at in District Chamba at 

Gram Panchayat level has been prepared and the information furnished above is trnue 

complete and correet to the best of my knowlcdge and belief. 

Place: Chamba 

Date 26-08-2020 Signature of Competent Authority 

ab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity Boar 



No: 
Office Dist. Panchayat Officer. 
Hamirpur. Distt. Hamirpur. H.P 

Ar3ty 
* 023 

Dza 2 82 To 
Joint Member Secretary 
H.P. State BioDiversity Board, 
Parhyavaran Bhawan,US Club, H.P. Shimla-1 

Hamirpur Dated: 2 o8. 2)8 

Sub Compliance report regarding preparation of PBRs at Gram 
Panchayat level, as per directions of Hon'ble Nation Green 
Tribunal. 

Si, 
Please refer to your office Letter No. -2760, Dated 19-8-2020 on 

the above cited subject. In this regard, it is submitted that the requisite information 

regarding preparation of PBRs at Gram Panchayat level is being sent herewith in 

RAO Distt Hamirpur for your further information and necessary action please. 

Enclosed-1 

Yours faithfully, 

(Harbans Singh) 
Distt. Panchayat officer 

Hamirpur. Distt. Hamirpur. H.P. 
Phone No.01972-2224C7 

Date 2S.8oo Endst-No. 69s3 
1. The Director, Panchayati Raj Department Shimla-9 with reference to letter 

No.PCH-HA-(1)2/2013-BDA-37073-164 for information 

Distt. Panchayat ófficer 
Hamirpur. Distt. Hamírpur. H.P. 

abu 
Sh. Nishant Thakur 

RState Biodiversity Board 

SCaiiNTeu WiTTamsTa 

Jt. Member Secretary 
Sstse) 



Compliance Report 
Following is the compliance reporn lor the piepatation of Peoples Biodiversity Rcgisters pBR») aliuurd by HP Stute Biodiversity Buurd to the Depattment of Panchuyatd Raj: 

L. Name of the Distrier HAMIRP UR 
2. Number of Gram Panchayat 2A9 
3. Numbet of PBR» Preparcd 21 

DECLARATION 

ARBA. 
Distriet .ANERP. ... at Gram Panchuyat level has been prepared and the 
infumafon furnished abeve is truc, complete amd correct to the best of my knowledge and 

N.H..hereby declare that the total number of PBRa at in 

belief. 

Place: IHemioruc 

Date: 2S-8-0O 
Signature of Competent Authority 

. 

abu 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity Board 

039+O 23 
TSC 
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AO Panch iR- PRR jo 
Dis P'anehay at Olieer 
ngra at Dharamslhala HP 

e mail 

The. 
Meinber Secretary, 
IIlimachal Pradesh State Biodiversity Board. 
Parsavaran Bhavan. S Club. Shimla- 171001. 

AC8/2020 
H.P 

Dharamshala 176215 Date 

Subject Compliance report regarding preparation of People Biodiversity Register 

(PRRs) at Gram Panchayat lLerel, as per the directions of Hon'ble 

National Green Tribunal. 
Sir Madam 

Please refer to a letter No -PCH-HA(I)2/2013-BDA-I1- Dated 20 August 
020. received from the Joint Director-cum-Joint Secretary Panchayati Raj on the above cited 

subyec 
In this regards. it is submitted that the requisite information regarding 

prenaration of PBRs at Gram Panchayat Levcl is being sent herewith in R/O District Kengra for 

nu further in formation and necessary action. 

Yours faithfully, 

A'shwani Kumamsharsha 
District Panobàyal Ofticer. 
Kangra at Dharamshala H.P 
PH. NO 018922223209 

Emehs1 C-mail dpokangra62-lhp@gov.in 

i ndr As ahove /3420 

he en Dret-L Lm-Jini Serely PanchaYali Raj lHunarhal Pracdesh Shimla- 9 for 

li in i..l. IDevgupncnt (Hfieer Distru' Kanura llnach.al Pracdesh for inlormation please 

i i Pauyhnayat sucrelary Distret Kangra ihr:ngl1 1espective Block Development ofticer in 
retereme n tne cerificate provided by them,for inlormatiun. 

4 Al tne idenilied 1.te Science raduates through respective Block Development officer lor 

ltinatu 

District Panuhiyui OMicer. 
angra at DAAtaunshala H.P 

SHab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 



G6. 

Compliance Report 

Follow ing is the compliance report for the preparation of People Biodiversity Registers PBRs) 
allotted by the HP State Biodiversity Board to the Department of Panchayati Raj 

1. Name of the District Kangra 

2. Number of Gram Panchayats 748 

3. Number of PBRs Prepared 743 

DECLARATION 

IAshwani Kumar Sharma District Panchayat Omicer Kangra at Dharamshala hereby deciare that 
the total number of 743 PBRs at District Kangra at Gram Panchayat Level has been prepared and 

the information funished above is true, complcte and correct io the best of my knowledge and 

belief. 

The PBRs of 5 Gram Panchayats Har,Sukhnare and Harsar in Development Block Nole: 
Nagrota Surian. Pragpur Gram Panchayat in Development Block Pragpur and Narwana Khas Gram 
Panchayat in Development Block Dharamshala has already been prepared as per the inforimation 

supplied by your office, to this ollice. 

Place Kangra SignaftsF T enAÓÍty 
Date 268/2020 

abu 

4u3+5 : 443) 
TSG 

Sh. Nishant Thakur 

Jt. Member Secretaryy 

H.P State 
Biodiversity 

Board 
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No.KNR-Biodiversity-11-DPo/2020. 

OMce of The District Panchayat Officer, 
District Kinnaur HP. rsity 8 Bioe 

The Joint Member Secretary, 
Himachal Pradesh Biodiversity Board, 

ParyavAran Bhawan, US Club, Shimla - 171001. Shta 
Reckong Peo Dated the SAugust, 2020 

172107 

Subject: Compliance report regarding preparation of Peoples Biodiversity Register 

(PBRs) at Gram Panchayat Level, as per the direction of Hon'ble NGT, 

Madam/Sir, 
With reference to endorsement no 

HIMCOSTE/HPSBB-2760 
Dated 19-08-2020 

on the subject cited above, please find enclosed herewith compliance report regarding preparation of 

Peopies Biodiversity Registers (PBRs) at Gram Panchayat level in respect of District Kinnaur for favour 

ofinformation and necessary action please 

Yours faithfully, 

EacL As above 

Edst. No-As above S73 
Copy to- 

District Panchayat Officer, 
Distriet Kinnaur,HP 

/37-26 SD 

The Direetor, Panchayati Raj Department, HP. along with compliance report. 

District Panchayat Officer, 
District Kinnaur,H.P 

Te/E/2 K6/5/2D 
Sab 

SP PA) 

Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 



S6, S8 

Compliance Repor 
Following is the compliance reporn for the preparation of Peoples Biodiversity Registers (PBRs) allotted by HP State Biodiversity Board to the Departmernt of 
Panchayati Raj.

Name of the District : Kinnaur. 
Number of Gram Panchayats 
Number of PBRs Prepared 

2. 65 
3 :65 

DECLARATION 

I District Panchayat Officer hereby declare that the total number of PBRs at in 

District Kinnaur at Gram Panchayat level has been prepared and the infomation 
furnished above is true, complete and correct to the best, of my knowledge and 

belief. 

(Devinder Sisodiya) 
District Panchayat Officer, 
District Kinnaur at R/ Peo. 

Place: Reckong peo. 
Date 26-08-2020 

abu 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 

68+3 65 



-5a 6, S9. 

No. C 
Office ol District Punchayat Oficer, 
Kullu, Distriet Kullu, H.P. ersiy 

To 

The Joint Member Secretary, 
H.P. State Biodiversity Board 

Himachal Pradesh, Shimla-01. 

MP 

Kullu, 175101 DatedbAugust, 2020. 

Subject: Compliance report rcgarding preparation of PBRs at Gram 

Panchayat Level, as per the directions of Hon'ble National Green 

Tribunal. 

Madam/ Sir, 
In compliance to your office letter No.HIMCOSTE/HPSBB/2760 dated 

19/08/2020 which is addressed to Director, Rural Devclopment, Shimla, H.P. and copy 

endosed to all the Dist. Panchayat Officer, H.P, on the subjcct cited above 
Ihe requisite information is enclosed here within for your kind 

information and futher necessary action please. 

Eaclosed: Compliance report Yours faithfully, 

DistrictPAichayat Otficer, 
Kullu, District Kullu, H.P. 

Email Id: dpokullu@hotnail.comm Phone No. 01902-222306 

Dated5August,2020 Endosement No. 36 6 -66 
Copy Forward to : 

1. The Director, Panchayati Raj Department, Shimla-09 H.P. w.r.t above reffered letter 

for information please 

2. Deputy Commissioner, Kullu for favour of information. 

3. Dr. Vineet Negi. Dr. Aman Gupta and Dr. Pankaj 
Himachal Pradesh, Siate Biodiversity Board for favour of information. 

Scientific Professionals, 

DistricRapietayat Ofieer, 
Kullu, Distriet Kullu, H.P. 

Wuir4 

SP(B) 
ab 

Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. 
State 

Biodiversity 

Board 



53 ¥. fo. 

Compliance Report 
d z 3 the vmpliaxe report for the preparation of People Biodiversity Registes 

PBRa) alioed by H.P, Sate Biodiversity Board io the Department of Panchayati Raj: 

. Name of the Distriet Kaltu 

2. Number of (ram Panchayat -204 

3. Number of PBRs Prepared 204 

DECLARATION 

L Bimla Devi Disurict Panchayaa Office, District Kullu hereby declear that the total number 

PBRs in Disarict Kullu at Cram Panchayat level has been prepared and the information 

tAun shed ave is true, compiee and currect to the best of my knowledge and beliet. 

aee-Kule 
Date-26 Angast, 2020 

Distriel tasNFat Ofmcer, 
strie Kullu, H.P. 

ab 

Jt. Member Secretary 

H.P. 
State 

Biodiversity 

Board 

Sh. Nishant Thakur 

i39+65 9o] 
TS9 



Status Report of PBRs as on 24th August, 2020 of District Kullu 

of Total BMCs Already 
Distt. Kullu 

PBRS Status 
Total PBRs i.e. to Total 

Name 
prepared PBRs be prepared by prepared by Life Report 

information Life 

provided 
HPSBB 

Sr. 
No. Dev. Block 

Science Science 
Graduates till 

date 
29 

by Graduates 

Compieted 
Completed 

Compieted 
Completed 

Completed 
Completed

--- 

32 29 
21 36 S Banjar 

Kallu 
Naggar 
Nirmand 

70 17 53 

17 40 23 
20 
140 

26 6 20 

Total 204 64 140 

Distriet etayat Office. 

Kullu, Distrcit Kullu H.P. 

b 
Sh Nishant Thakur 

Jt. Memher Secretary 

'yBoar H.P. State F 
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No- 141 

Office of the Dstnct Panchavat Oicer 
Lahaul & Spt at Keviong 

10 

The Joint Member Secretary 
HP State Biodive: sity Board 

P 

Shimia 

Dated: 27.08:2020 
Subject Complance report regarding preparaton Peoples B oi YerSit 

RegistersPBRs at Giam Pacdyat evei as per the d etons 

of Hon ble Nationai Green Tnbunai 

S 
Ths s in reference to the ietter No-HIMCOS"E HPS6B 2760 

Daled 19/08/2020 on the subject cited above in this regard kindty hng 

enclosed herewith the comp:.ance report for aveut ot nformator and une 

necessary acton please 

Encls.-as above 

cuis àiits 

Disiict Panchaya! Othcer 
Distrct Lahaul & Spat HP 

Endst No- as above-142 O8ted 

Copy forwarded to the Additional Director Panchayau Ray HP Shmia t 

nformation please 

DislctPanchayat OMce 
Oistrrct Lanaul 8 Spt HP 

N 

XTS 120 

ab SPE1B 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity Board 



5 o. 63. 

Compliance Report 

Following is the compliance report for he pepaiation of Peoples Bidvei sil, 

Regisier (PBRS) allolled by HP Stale Biodiver Sity Board to the Department of 

PanchayatiRaj 

1 Name of District Lahaul & Spiti 

2 Number of Giam Panchayal 41 

3. Number of PBR prepared . 41 

DECLARAIION 

Bhanu Panap Singh. Distrcit Panchayat Officer (DPO) hereby declare that 

the total number of PBRs at in Distict Lahaul & Sprti at Gram Panchayal level has 

been prepared and the intomalion furn1shed above is true complete and correci to 

the best of my knowledge and beliel 

Place Keytong 
Date 27/08/2020 

Signatureof Competent Authority 

District Panchayal Officer 
Lahaul& Spiti HP 

ab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity Board 

+14 
T$ 



Compliance Report 
FOuOwg S the comphanme report for the preparston of Propies Bioderuty kegsters{PBRs attotted by HP State BiodiversRy Bosru to the Department of Pannyati Raj 

1. Name of District 
:Lahoul Spti 

2 Number ot Gram Panchayats 13 

3 .Number of PBRS prepared 09 (PBRS of 04 GPs has been undertaken by CSIR-HBT, Palampur, 

Kangra) 

DECLARATION 
,Mahender Pratap Singh,AC-cum- Block Development Oficer Dev. Bkoct Spitj hereby deciare that numbers o 

PBRs in Dev. Block Spiti District Lahou! Spiti at Gram Panchayat level has been prepared and the information 

furnished above is true.complete and correct to the best of my knowledge and beliet 

Place Kaza 

Asulstint Commiasioner o)m, 
BUEbEVGGPANSiforreukority 

Spiti at Kaza 
Date:26-08-2020

abu 
Sh. Nishant Thakur 

Jt. Member Secretary 
H.P. State Biodiversity Boarc 



Otier ot the Distrt Panchavat OfMceT Nandi Dstiet Mandi (H P) 

The Nember Secretan 
HP State Hiodinersin Board. 
P'an avdran Bhan an \ear US Club Shimla 171001 
ated ugust 020 

Compliance report regarding preparation of Peoples Biodiversity Registers (PBRs) at Gram Panchayat level, as per 

Subjeet 

the directions of Hon'ble National Green Tribunal. 

i e r vUur o'fice letter no HICOSTE, HPSB6; 27t0 dated 

in this cennect.on the complhance report on the prescnbed format is 
herewith eniosed for information piease 

Yours faithhulty. 

District Panthayat-Ofmicer, 
Mandi, District Mand1 (H.P.) 

PhoneNo 01905 235543. 

Email-dpopanchmandi@gmail.com Endst. No N22 
Copy to: Dated:7- 8-2oo 

1. The Director Panchayat1 Raj Department H1machal Pradesh Shimla.9 in 
reference to their office letter no PCH-HA-(1)2/2013-BDA-50410-501 dated 
20/08/2020 for information. please. 

District Paeayet ofmcer, 
Mandl, District Mandi (H.P.) 

Sab 2E20 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity Board 

SPCAh) 



Compliance Repor 
Following is the eompliance repuri for the preparation of Peoples Biodiversity Registers (PBRs) alotted by HP State Bindiversity Board to thie Department of Panchayari Raj 

1. Name of the District :an 
469 
42 CTprtay 

2. Number of Graun Panehayat 
3. Number of PBRs Preparcd 

DECLARATION 

. AR. SINSH,THA. 
District . A ..... at Gram Panchayat levcl bas been prepared and the 
infomation furnished above is ttue, complete and correct to the best of my knowledge and 
belief. 

''****'°**'T .hcreby declare that the total number of PBRs at in 

Mor 
Dare: 27| DO/24 > 
Place: Signature of Compercnt Authprit 

id,P 
Mandi 

Oab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity Board 

TSq 
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No.PCH-SML{Biodlversity)-2019 21oT7 O/o the District Panchayat Offlcer, 
Shimla, District Shimla. 

TO 
Member 5ecretary, 
H.P State Biodiversity Board, 
US Club,Shimla-1 

a (H 

Shimla-171001 Dated- 2020 6/o%/2o2o 

Subject Compliance report regarding preparation of People Biodlversity Register 
(PBR's) at Gram Panchayat level, as per the directions of Hon'ble 

National Green Tribunal. 

Sir/Madam, 
With reference to the office letter No. PCH-HA(1)2/2013-BDA-III- 

S0410 501 Dated 20 August, 2020, received from Department of Panchayati Raj H.P 
Shimla -9 vide which it is requested to submit the compliance report regarding prepration 

of PBR's by 27th August, 2020 to your Office. 

In this context the requisite information is hereby submitted to your

ofice on prescribed format (soft copy in Compact Disc) for further necessary action please. 

Enclosed as above Your faithfully 

Vijay Bragta), 
District Panchayat Officer, 
Shimla, District ShimlaHP 

Endst. No As above: 2lo73 

Copy to: 

The Joint Director-cum Joint Secretary Panchayati Raj Department, H.P Shimla-9 
w.r. office letter no. PCH HA(1)2/2013- BDA-I1-50410-501Dated 20 Augus 
2020. for information please. 

District Panchayat Oficer, 

Shimla,District ShimlaHP. 

ab 2618 2 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. 
State 

Biodiversity Board SP(A 



Compliance Report 
Following is the compliance report for the preparation of Peoples 
Biodiversity Registers (PBRs) allotted by HP State Biodiversity Board to 
the Department of Panchayati Raj. 

1. Name of the District Shimla. 
2. Number of Gram Panchayat 363 
3. Number of PBRs Prepared 363 

DECLARATION 
..hereby deciare that the Fotal number of PBRs at 

in District.. mla..t Gram Panchayat level has been 

prepared and the information furnished above is true,complete and 

correct to the best of my knowledge and belief. 

Place: Shimla. 

Date: 25-08-2020. Signature of Competent Authority 

Aab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 



. or 

rsity 
24 

H 13211 2H145 G KTRT, 2020 

Compliance report regarding preparatlon of People Blodiversity 
Register (PBRs) at Gram Panchayat level as per the direction of 
Hon'ble National Green Tribunal. 

6 T, 2020 

Hbu 
SP(SAM) 

A 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity Board 

Boar 



Compliance Report 
salwn is TMa mptia:1Ne epot tor the pleparation of Peoples Biodiversity Resisters /PBRs} allotted by HP State Biodiversity Board to the Department of Pa:nchayati Raj. 

1. Name of The District: 
Solan 

2. Number of Gram Panchayat: 211 
3. Number of PBRs Prepared 211 

DECLARATnON 

I Moti Lai, Distt. Panchayat Oficer Distt. Solan hereby declare that the total number of 

PBRS 'at in District Solan at Gram Panchayat tevel has been prepared and the 

information furnished above is true, complete and correct to the best of my knowledge 

and belief. 

( 
Doriot Panchayat O 
Sota Signature oFtOMpetent Authority 

PlaceSolan 

Dated 25-08-2020 

Hab 

Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 

10+o8i 
T3C 



27R:tHVA-VHYH3ATYHhT237H 

orelly& 
RE173001 

Subject f&ares 2020 
Compliance Report regarding preparation of People Biodiversity Registers (PBRs) at Gram Panchayats level, as per the directions of Hon'ble National Green Tribunal. HET, 

297ut q F-50410-501 ai5 20 30rA, 2020 à caf i FA TUs TdaoT 

3fubre TT Compliance Report 3eaTz zuT fratfra gu r àur a 

ATO 01 

Hacta, 

frer fraz, anza, fs.u.I 

frs % /8| 2020 yTas aT-aetud- 3+5 

1 ers, Taradi ar fdTn, ftFTue pei, ¥raen-09 �uaná 

ab 
Sh. Nishant Thakur 

Jt. Member Secretaryy 

H.P. State 
Biodiversity 

Board 

Nulhrg 

SPlca 



bS-972 
Compllance Report 

ollawing s the tomplan e ppout ln the puwpar alhtI ut Prople's Biodiversity Registers (PBRs) aliotted by H.P. State Biudlver nily Hcoard to thr Departnient ot Panchayatl Raj. 
1 Name of the Ditrlet: Slrmour 
2. Number of Gram Panchayats 228 
3 Nunmber ol PRRs Preparod By Ble Liversity Boarcd 37 4. Numbber ot PBRs Preparet by Distret Pan hayat (Jfflc.e, Slrniour:-192 

DECLARATION 

,Anchlt Dogra, District Panchayat Ofticer hereby declare that the total number of PBRs in District Sirmour at Panchayat level have been prepared and the informatlon furnished above is true, complete and correct ta the best of my knowledge and belet 

Place: Nahan 
Date: 4 |e Slgnature of Competent Authorlty Din'nt Pan AENorlty 

Simour Dlu (Mam (N.M 

Habu 
Sh. Nishant Thakur 

Jt. Mernber Secretay 

H.P. 
State 

Biodiversity 

Board 

191+31 22s| 
TS4 



No. Panch-Una-B(BMC)2018- y21S 
Office of the District Panchayat Officer, 
Una, District Una (H.P) dverelty 

o 

Joint Member Secretary, 
H.P. State Bio Diversity Board, 

Una-174303 

MP) 

Dated 24 o8 2020. 

Subject: Compliance report regarding preparation of PBRs at Gram Panchayat 
level, as per directions of Hon'ble National Green Tribuna. 

Sir, 
Please refer to your office Letter No-2760, dated- 19.08.2020 on the above 

cited subject. In this regard, it is submited that the requisite informetion regarding preparation of 

PBRS at Gram Panchayat level is being sent herewith in R/O Distt. Una for your further 

information and necessary action please. 

Encls.-1 

Yours Sincerely, 

(Ramar Kumar Sharma) 
District Panchayat Officer, 
Una, District Una, HP 
Dated: Endst. No.-As abovc- Y276 

Copy to:- 

24 08 2020. 

1. Joint Directior( Panchayati Raj), H.P Shimla-9 with reference to letter No. PCH- 

HA-(1)2/2013-BDA-50410-501, Dated 20.08.2020 for information. 

Distiet Panttayat Qffieer,. 
Una, Distric-bna (H.P.) 

Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State 
Biodliversity

Board 

518 gO 

SP(SBA) 

2320 
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Compliance Report the compliance report for the preparat 
Rs) allotted by HP State Biodiversity Board to the 

Following is th 

ration of Peoples Biodiversity Registers d to the Departmcnt of Panchayati Ra: 

1. Name of the District 
UNA 

2. Number of Gram Panchayat 234 
3. Number of PBRs Prepared 234 

DECLARATION 

I.Bame....NUM.Shama..hereby declare that the total number of PBRs at in Distict * ***** at Gram Panchayat level has been prepared and the 
information futnished above is truc, complete and correct to the best of my knowledge and belief. 

Place: UNA 
Date: 24 08 2020 Signature of Competent Authority 

ab 
Sh. Nishant Thakur 

Jt. Member Secretay 

H.P.State Biodiversity Board 

234+0-J34} 
T3S 

. .4 ihilabaai 



AnmexUYL A/ 10. No. UD-H(C)(17)-4/2019-1- 231-72 
Directorale of Urlban Developnent, Himachal Pradesh. 

Dated: Shimla-171002, the 
0September, 2020. From: 

Director, 
Urban Development, 
Himachal Pradesh. 

To 

Joint Member Secretary, 
H.P. State Biodiversity Board, 
Paryavaran Bhawan, US Club, Shimla, Himachal Pradesh. 

Subject: Ompliance report regarding preparation of People's 
Biodiversity Registers (P'BRs) at Urban Local Bodies, as per the directions of Hon'ble National Green Tribunal. Sir 
Kindly refer to this office letter No. UD-H©(17)-4/2019-1- 

22943-44 dated 28.08.2020, on the subject cited above. 

In this context, the latest compliance report/status for the 
preparation of People's Biodiversity Registers in respect of Urban Local Bodies 

in H.P. is attached at Annexure "A" for your kind information and further 
necessary action. Te t si hae em semt angAe-n 

alntnd 
Yours faithfully, Encl.: As above. 

(R.K. Gautam), IAS 
Director, 
Urban Development,
Himachal Pradesh 

Dated Endst. No. As above. 

Copy forwarded to: 

Secretary (UD) to the Govt. of Himachal Pradesh for 

information, please. 

Director, \) S 
Urban Development, 
Himachal Pradesh. 

abu 

Jt. Member Secretary 

H.P. State 
Biodiversity 

Board 

Sh. Nishant Thakur 

Scanned wilh CanScanner 
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Aneure *A*| al Hin lu t.r, 

A 

Aunhialt nn lt Santuk gatl 
mpleled 

ni ial mnil Aleatpu 
lelol 

N.aga l'atu han at l aulatpnu 

Nag.an l'iNhayal tidgirt 

Naya l'u iayat l ahiiwal 
pleted 

isit lamderur 

AluniriyalCuneil TUamirp 
npletd 

NMunialunil Sufan1un 
mpleted 

N awhayat Nlaun 
-

Ngar l'awtayat tlhuta 
01111leled 

istriet Bilaspur 

Muniil C'uncil Bilaspur 
Cumpleted 

unlelpil 'uncll Naina )ev*i |l 
Cunupleted 

1 Afunicijal uuncil Ghumarivin 
Lntrd 

Niar Panchayat lalai 
mpleted 

District Sulan 

Municipal Council Solan Completed 

Mumicip.l Council Nalagarlh C'ompleted 

3 unicipal C ouncil Parwano Cunpleled 

Municlpal Cuuneil Baddi Completed 

NAyar l'anchayat Arhi Completed 

District Sirnmour 

Municipal Council Nahan Completed 

Municipal Council Paonta Sabib Compleled 

3Nagar l'anchayat Rajgarh Completed 

District Mandi 

1Municipal Council Mandi Counpleted 

Municipal Council Sundernagar Cnpleted 

Municipal Council Nerchowk Conpleted 

4 Municipal Councll Jogindernagar Completed 

NAgar arichayat Sarkaghat Completed 

Nayar 'a rIchayat Kewalsar Complete 

Nagar Panchayat Karsg Cumpletd 

Oabu SCUnne0 WIti CansCHnner 

Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity Boarcd 



The status report tor the preparation of leople's Biodiversity Registers ('UN's) in respect ot Orban Local 
Bodies in l1.P, 

S. No. NAME OF UL.Bs 

STATUS 
District Kanra 

Municipal Corporation Dharamshala 
Cumpleted 

Municipal Council Kangra
Cumpleted 

Municipal Cuuncil lPalampur 
Cumpletrd 

Municipal Council Nurpur 
Conmpletvd 

5Municipal Council Nagrota-Bagwan Cumpleted 

6 Municipal Council Dehra 
Compleled 

Municipal Council Jawalamukhi 
Conmpleted 

Nagar Panchayat Baijnath-Paprola Compleled 

Nagar Panchayat jawali tompleted 

District Kullu 

IMunicipal Council Kullu Compleled 

2 Municipal Council Manali Completed 

Nagar Panchayat Bhunter Completed 

Nagar P'anchayat Banjar Completed 

District Chamba 

Municipal Council Chamba Completed 

Completed Municipal Council Dalhousie 

Complvled Nagar Panchayat Chowar 

District Shimla 

Cumpleted Municipal Corporation Shmla 

Completed 2 Municipal Council Rohru 

Completed Municipal Council Rampur 

Completed Municipal Council Theog 

Compieled 5Nagar Panchayat Jubbal 

Commpleted 6Nagar Panchayat Kotkhai 

Completed Nagar Panchayat Chopal 

Completed Nagar Panchayat Narkanda 

Completed |Nagar Panchayat Sunni 

Sh Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity 
Board Scanned wiin amScanner 



S 1 Annexu R9/1 
COURT NO.1 EM NO. 12 

SECTION PIL-W 

SUPR EME COUR T O F IN D I A 
RECORD OF PROCEEDINGSs 

elQMOTU WRIT PETITION (CIVIL) No (s).3/2020 

TN RE CoGNIZANCE FOR EXTENSION 0F LIMITATION 

Date 23-03-2020 This petition was taken up suo motu for hearing 

today. 

CORAM 
HON 'BLE THE CHIEF JUSTICE 
HON 'BLE MR. JUSTICE L. NAGESWARA RAO 
HON 'BLE MR. JUSTICE SURYA KANT 

By Courts Motion 

COUNSEL PRESENT 
Mr. Tushar Mehta, sG 
Ms. Swati Ghildiyal, Adv. 
Mr. Ankur Talwar, Adv. 

Mr. G.S. Makkar, 
Mr. Raj Bahadur, Adv. 

Mr. B.V. 

'SMakkar, Ad 
Balaram Das, AOR 

Mr. Dushyant Dave, Sr. Adv. 

UPON hearing the counsel the Court made the following 

O RDER 

This Court has taken Suo Motu cognizance of the situation

faced by the country on account of arising out of the challenge 

Covid-19 Virus and resultant difficulties that may be faced by 

litigants the country in filing their 
across 

petitions/applications/suits/ appeals/all other proceedings within 

the period of limitation prescribed under the genera law off 
grature Not Verdied 

tation or under Special Laws (both Central and/or State). 
5ason. 

To obviate such difficulties and to ensuree that 

awyers/litigants do not have to come physically to file such 

ab 
Sh Nichnt Thakur 

Jt. Menm eretary 

HP State LBiodiverity Hoard! 
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Oceedings 
ceedings in respective Courts/Tribunals 

across the country 

including 
cluding this Court, it is hereby ordered that a period of 

1initation in all such proceedings, irrespective of the limitation 

pres 
orescribed under the general law or Special Laws whether condonable 

or not shall not shall stand extended w.e.f. 15th March 2020 till further 

order/s to be passed by this Court in present proceedings. 

We are exercising this power under Article 142 read with 

Article 141 of the Constitution of India and declare that this 

order is a binding order within the meaning of Article 141 on al11 

Courts/Tribunals and authorities.

This order may be brought to the notice of al1 High Courts for 

being communicated to all subordinate Courts/Tribunals within their 

respective jurisdiction. 

Issue notice to all the Registrars General of the High Courts, 

returnable in four weeks. 

(SANJAY KUMAR-II) 
ASTT. REGISTRAR-cum-PS 

(MUKESH NASA) (INDU KUMARI POKHRIYAL) 
ASSISTANT cOURT MASTER REGISTRAR 

Hab 
Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity 
Board 
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Virtual Court 1 EM NO. 6 

SECTION PIL-W 

SUPRE M E CoU RT OF 
RECORD OF PROCEEDINGS 

IND I A 

clOMOTO WRIT (CIVIL) NO. 3 of 2020 

IN coGNIZANCE FOR EXTENSION OF LIMITATIONN 

WITH 

TA No.48411/2020 APPROPRIATE ORDERs/DIRECTIONS 
IA No.48375/2020 - CLARIFICATION/DIRECTION 
IA No.48511/2020 CLARIFICATION/DIRECTION 
IA No.48461/2020 

IA No.48374/2020 
IA No.48416/2020 

IA No.48408/2020 INTERVENTION APPLICATION 
I.A NO.. 
APPLICANT IN-PERSON 

CLARIFICATION/DIRECTION 
INTERVENTION APPLICATION 
INTERVENTION APPLICATION 

OF 2020 FILED BY MR NARAYAN VASUDEO MARATHE, 

Date 06-05-2020 This matter(s) was called on for hearing today. 

CORAM 
HON'BLE THE CHIEF JUSTICE 

HON 'BLE MR. JUSTICE DEEPAK GUPTA 
HON'BLE MR. JUSTICE HRISHIKESH ROY 

By Courts Motion 

Counsel for the parties 
Mr. K.K. Venugopal, Ld. AG 

Mr. Tushar Mehta, Ld. sG 

Mr. B.V. Balram Das, AOR 

Mr. Dushyant Dave, Sr. Adv.

Mr. Sameer Pandit, Adv. 

Mr. Nikhil Ranjan, Adv. 

Mr. Utkarsh Kulvi, Adv. 

Mr. Pranaya Goyal, AOR 

Ms. Meenakshi Arora, Sr. Adv. 

Mr. Ankur Mahindro, Adv. 

Ms. Anannya Ghosh, AOR 

Sgnature N Verified Mr. Arjun Garg, AOR 

CHARAN AUR 

Mr. Divyakant Lahoti, AOR 

Mr. Parikshit Ahuja, Adv. 

Praveena Bisht, Adv. 

Kartik Lahoti, Adv. 

Madhur Jhavar, Adv. 

Ms. 
Mr 

Ms. 

Sh <;** KUr 
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Ms. Vindya Mehra, Adv. 

Mr. Mayank Kshirsagar, AORMr. Sahil Mongia, Adv. 

Mr. Aniruddha P. Mayee, AOR 

Mr. Narayan Marathe, Applicant -in-Person 

UPON hearing the counsel the Court made the following 
ORD ER 

IA No.48411/2020 - FOR DIRECTIONS 

By way of filing this application for directions, the 

applicant has made the following prayer 

"To issue appropriate directions qua (i) arbit ration 

proceedings in relation to section 29A of the 

Arbitration and Conciliation Act, 1996 and (ii) 
initiation of proceedings under section 138 of the 

Negotiable Instruments Act, 1881;" 

In view of this Court's earlier order dated 23.03.2020 passed 

in Suo Motu Writ Petition (Civil) No.3/2020 and taking into 

consideration the effect of the Corona Virus (cOVID 19) and 

resultant 
difficulties being faced by the lawyers and litigants 

and with a view to obviate such difficulties and to ensure that 

lawyers/litigants do not have to come physically to file such 

across the country 
proceedings in respective 

Courts/Tribunal

Including this Court, it is hereby ordered that all periods of 

limitation prescribed under the Arbitration and Conciliation Act, 

1996 and under section 138 of the Negotiable Instruments Act 1881 

shall be extended with effectt from 15.03.2020 till further orders 

Sh. Nisharnt Thakur 

Metnbe ecetary 
State Bioriiversi na 
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ITEM NO.19 Virtual Court 1 

SECTION PIL-W 

SUPR E ME CoURTO F IND I A RECORD OF PROCEEDINGS 

SUO MOTO WRIT PETITION (C) NO. 3/2020 

IN RE COGNIZANCE FOR EXTENSION OF LIMITATION Petitioner (s) 

VERSUS 

Respondent (s) 

IA No. 48672/2020 APPROPRIATE ORDERs/DIRECTIONS 
IA No. 48375/2020 
IA No. 48461/2020 CLARIFICATION/DIRECTION 
IA No. 48673/2020 EXEMPTION FROM FILING AFFIDAVIT 
IA No. 48374/2020 INTERVENTION APPLICATION 
IA No. 48416/2020 INTERVENTION APPLICATION 
IA No. 48408/2020 INTERVENTION APPLICATION 

IA No. 48671/2020 INTERVENTION/IMPLEADMENT) 
ALONG WITH IAS. 48574/2020 49221/2020, 51078, 

51082, 50977, 50985, 55276, 
60198/2020 

CLARIFICATION/DIRECTION 

55277, 58914, 58910/2020 AND 

Date 10-07-2020 These applications were called on 
for hearing today. 

CORAM 
HON'BLE THE CHIEF JUSTICE 
HON 'BLE MR. JUSTICE R. SUBHASH REDDY 

HON 'BLE MR. JUSTICE A.S. BOPANNA 

By Courts Motion, AOR 

Counsel for the partiesS: 

Mr. Dushyant Dave, Sr.Adv. (AC) (Not Joined) 

KK Venugopal, AG 

Tushar Mehta, SG 
Mr. Ankur Talwar, Adv. 
Mr. Kanu Agrawal, Adv 

Mr. B.V. Balram Das, AOR 

Mr. 
Mr. 

Mr. Divyakant Lahoti, AOR 
Mr. Parikshit Ahuja, Adv. 
Ms. Praveena Bisht, Adv. 
Ms. Vindhya Mehra, Adv. 
Ms. Madhur Jhavar, Adv. 
Mr. Kartik Lahoti, Adv. 
Mr. Rahul Maheshwari, Adv. 

Sgnature Not Verifed 

Digtally sionhe 
DEEPÁK SISH 

07.16 
1504 04 1ST 

Hab 
Sh Nicant Thakur 

Jt iMe ibe Gecretary 

4 State Biodiversity Doaru 
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Mr. Bhanu Pant, Adv. 

Mr Apoorv Kurup, Adv. 

Ms. Upama Bhattacharjee, AdvV 
Mr. c.M. Lall, Sr. Adv. 
Mr. Gurvinder Singh, Adv. 
Mr. Gaurav Miglani, Adv. 
Mr. Rahul vidhani, Adv. 
Ms. Nancy Roy, Adv. 
Ms.Archana Sahadeva, AOR 

Mr. Shyam Divan, sr. Adv. 
Mr. Sameer Pandit, Adv. 
Mr. Nikhil Ranjan, Adv. 
Mr. Utkarsh Kulvi, Adv. 
Mr. Govind Manoharan, Adv. 
Ms. Sarrah Khambati, Adv. 
Mr. Pranaya Goyal, AOR 

Mr. V. Giri, sr .Aadv. 
Mr. Ramesh Babu M.R., Adv. 

Ms. Aruna Mathur, AOR 

Mr. Avneesh Arputham, Adv. 
Ms. Anuradha Arputham, Adv. 
Ms. Geetanjali, Adv. 
For M/s. Arputham Aruana & Co. 

Mr. Pravin H. Parekh, Sr. Advv. 
Mr. Sameer Parekh Adv 
Mr. Kshatrshal Raj Adv 

for M/S. Parekh & Co., AOR 

Mr. Yashvardhan, Adv, 
Apoorv Shukla, AOR, 

Ms.Ishita Farsaiya, Adv. 

Ms. Prabhleen Kaur, Adv. 

Mr. 

Mr. Arjun Garg, AOR 
Mr. Rati Tandon, Adv 

Ms. Anannya Ghosh, AOR 

Mr. Vivek Narayan sharma, AOR 

Mr. Akash Shukla, Advv. 
Mr. Sarvam Ritam Khare, AOR 

Mr. Arvind Kumar Sharma, AORR 

Mr. A. Lakshminarayanan, AOR 

abu 
Sh N- Thakur 

Jt. 
HP. Stat 
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Mr. Sidharth Luthra, Sr. Adv. 
Mr. Arshdeep Singh Khurana, Adv. 
Mr. Varun k Chopra, Adv. 
Mr. Akshat Gupta, Adv. 

Ms. Rajshree Sharma,
Mr. Gurtejpal Singh, Adv. 
Mr. Ayush Luthra, Adv. 
Mr. Shivanshu Singh, Adv. 
Mohd. shakei Naru, Adv. 
For M/s. VKC Law offices, AOR 

Adv. 

Mr. Charanpal singh Bagri, Adv. 

Mr. Anilendra Pandey, A0OR 

Mr. Abhimanyu Tewari, AOR 

Ms. Binu Tamta, AOR 

Mr. V.N. Raghupathy, AOR 

Mr. S. Thananjayan, AOR 

Mr. Mayank Kshirsagar, AOR 

Mr. Sahil Mongia, Adv. 

Mr. Tushar Singh, Adv. 

Mr. Rahul Yadav, Adv. 
Ms. Pankhuri, Adv. 

Mr. Akhilesh Yadav, Adv. 

UPON hearing the counsel the Court made the following 
ORDER 

Parties have prayed to this Court for 

extending the time where limitation is to expire 

during the period when there is a lockdown in view of 

cOVID-19 or the time to perform a particular act is 

to expire during the lockdown. 

I.A. No, 49221/2020 -Section 29A of the Arbitration 

and Conciliation Act 1996 

Taken on Board. 

In Suo Moto Writ Petition (C) No. 3/2020, by 

order 
dated 23.03.2020 and 06.05.2020, we 

our 

ordered that all periods of limitation prescribed

Sh. Nishant Thakur 

Jt. Member Secretary 

H.P. State Biodiversity Board 



under the Arbiration and Conciliation Act, 1996 

shall be extended w.e.f. 15.03.2020 till further 

orders. 

Learned Attorney General has sought a minor 

modification in the aforesaid orders. 

Section 29A of the Arbitration and 

Conciliation Act, 1996 does not prescribe a period 

of limitation but fixes a time to do certain acts, 

i.e. making an arbitral award within a prescribed 

time. We, accordingly, direct that the aforesaid 

orders shall also apply for extension of time 1imit 

for passing arbitral award under Section 29A of the 

said Act. Similarly, Section 23(4) of the 

Arbitration and Conciliation Act, 1996 provides for 

a time period of 6 months for the completion of the 

We, accordingly, statement of claim and defence. 

direct that 
the aforesaid orders shall also apply 

for extension of the time 1imit prescribed under 

Section 23(4) of the said Act. 

The application is disposed of accordingly. 

under Pre-Institution Mediation_
Section 12A of the Commercial Courts Act, 2015. 

and Settlement 

the Commercial Courts Under Section 12A of 

Act, 2015, time is prescribed for completing the 

process of compulsory pre-litigation, mediation and 

ab 
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86 
settlement. The said time is also liable to be 

extended. We, accordingly, direct that the said 

time shall stand extended from the time when the 

lockdown is lifted plus 45 days thereafter . That is 

to say that if the above period, i.e. the period of 

lockdown plus 45 days has expired, no further period 
shall be liable to be excluded. 

I.A. No 48461/2020- Service of all notices, summons 
and exchange of pleadings 

Service of notices, summons and exchange of 

pleadings/document s, is a requirement of virtually 

every legal proceeding. Service of notices, summons 

and pleadings etc. have not been possible during the 

period of lockdown because this involves visits to 

post offices, courier companies or physical delivery 

of notices, summons and pleadings. We, therefore, 

consider it appropriate to direct that such 

services of all the above may be effected by e-mail1, 

FAX, commonly used instant messaging services, such 

as WhatsApp, Telegram, Signal etc. However, if a 

party intends to effect service by means of said 

instant messaging services, direct that in we 

addition thereto, the party must also effect service 

of the document/documents by e-mail1, same 

simultaneously on the same date. 

ab 
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Extension 
Act 1881-I.A. 
48671/2020, 48673/2020) 

of validity of Negotiable Instruments 
Nos. 48461 and 48672/2020 (IA. No 

I.A. No. 48671/2020 for impleadment is 

allowed. 

With reference to the prayer, that the period 

of validity of a cheque be extended, we find that 

the said period has not been prescribed by any 

statute but it is a period prescribed by the 

Bank off India under Section 35-A of the 
Reserve 

Banking Regulation Act, 1949. We do not consider it 

appropriate to interfere with the period prescribed 

particularly, since 
by the Reserve Bank of India, 

the entire banking system functions on the basis of 

the period so prescribed. 

Bank of India may in its 
The Reserve 

fit. 
such period as it thinks 

alter discretion, 

ordered accordingly. 

disposed of 
instant 

applications are 

The 

accordingly. 

I.A Nos. 48374/2020 and 48375/2020 

List after six weeks. 

CHARANJEET KAUR ] 
ASSTT.REGISTRAR-CUM-PS 

INDU KUMARI POKHRIYAL ] 
ASSTT. REGISTRAR
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Anmeure- 
Annexure - R-4/12 

Government of Himachal Pradesh 
Department of Health and Family Welfaro 

NO. HFW-A-A(3)1/2020 Dated Shimla-2 the 23 March, 2020 

ORDER 

Recognizing the importance of social distancing and isolation measures for the 

rontainmenl ot the spread ot CovID.19 and kecping in view the influx of a large 

number of persons from other countries and other states, it is imperative that strict 

asures should be underlaken to prevent the import of the virus into the State of 

Himachal Pradesh. The Government of Himachal Pradesh in exercise of the powers 

conierred under section 2, 3 and 4 of the Epidemic Disease Act. 1897, has framed the 

Himachal Pradesh Epidemic Disease (COVID-19) Regulatlons, 2020. Under the 

Clause 3 of the aforesaid regulations. the State of Himachal Pradesh hereby notifies a 

lockdown in all ts lerrilories stipulating the following restrictions till further orders: 

1. All interstate and intrastate movement of public and privale stage and contract 

carriages including Taxies, autoricksh aws etc. is prohibited. There wil be total 
prohibition on movement or plying of trains and commercial aircrafts. The private 

vehicles will be plied only if essentially required for visiting hospitals and for 

availing/maintenance of essential services. Goods carriage vehicles shall 
however be allowed to ply, in respect of the services provided for in Clause 2 of 

this Order. 

2. All shops, commercial establislirnents, factories, workshops, godowns etc. shall 
close their operations except for the following: 

a) Shops or stores selling Groceries, Milk, Bread, Fruit, Vegetable, Meat, 

Fish & other uncooked food items and their transportation related activities

and warehousing. 

b) Hospitals, Chemist stores. Oplical stores, Pharmaceulical and soap 
nanufacturing units and their ancillaries together with transportation
related activities.

C) Petrol pumps, LPG gas. Oil agencles, their godowns and their 
transportation related activities. 

Hab 
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d) E-commerce (delivery) of all essentia goods including pharmaceuticals and medical equipments. 
food

e) Production and Manufacturing Units which require continuOus procece cess may continue to function, aftor obtaining required permission from the the 
Depuly Commissioner and following all precautionary protocols as notifiad 
by Health Department from time to time. 

)Units manufacturing alcohol for medicine/sanitizers subject to following all 

precaulionary protocols as notilied by Healh Department from time to 

time 

g) Manufacturing units engaged in production of essenlial commodities, In 

this regard, the decision of Deputy Commissioner shall be ftina 
3. Strict home quarantine shall be observed by all foreign returnees, who landed in 

India on or after 9h March 2020. All such foreign returnees shall mandatorily 

notify the District Sunveillance Officer of the concerned district & 104 Toll Free 

Number and register themselves for home quarantine failing which they shall be 

liable for legal action. 

4. People are required to stay at home and come out only for basic purposes like 

visit to grocery, vegetable shops, chemists etc. and for essential and permitted 

work related ravel only and thal too while strictly following social distancing 

guidelines issued from time to time. Under no circumstances, any 

Social/Cultural/Sports/Political/Religious/A cademiciFamily mass gatherings or 

gatherings of any kind and purpose will be permilted at any place. All the 

establishments which are allowed to be kept open under these orders shall also 

ensure social distancing within and oulside their premises. 

5. Functioning of all the Government Offices shall be regulated under the Order 

isSued vide notification no. Per(AP-B)B(15)-19/2020 dated 21st March 2020, 

except the following: 

a) Offices charged with law and order and maglsterial duties 

b) Police. Armed Forces and Cerntral Para-Military Forces 

c) Health 

d) Treasury 

e) Urban Local Bodies and Rural Development 

abu 
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) Fire 

gElectricity, Water and Municipal Services h) Bank/ATM 

i)Print. Electronic and Social Media 
)Telecom & Internet Services including IT&I1e5 
K) Postal services 

)Supply chain and related transportation 
m) Any other service which the Deputy Commissioner of the concerned 

DIstricl deems to be essential. If there is any doubt as to whether a service 

establisnment is essential or not, the Deputy Commissioner shall be the 

competenl authority to decide. 

The staff working in the above mentioned departments shall not proceed on 

leave and the already sanctioned leave is ordered lo be cancelled with 

ITImediale effect except for maternity leave. Furthermore, the leave on medical 

grounds shall be admissible only if certified by the District Medical Board. 

This issues with approval of Hon'ble Chief Minister 

By order 

Chief Secretary to the 
Government of Himachal Pradesh 

Endst no. As Above, Dated: 23rd March 2020 

Copy for information and necessary action to 

All the Administrative Secretaries to the Government of Himachal Pradesh for 

information and necessary action please. 

2. All the Head of Departmenls for informalion and necessary action please. 

3. All Deputy Commissioners and Superintendents of Police, Himachal Pradesh for 

taking all necessary actions for enforcement and implementation of aforesaid 

direclions.

(RD Dhiman) 
Additional Chief Secretary (Health) to the 

Government of Himachal Pradesh 

Hab 
Sh. Nishant Thakur 
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Government of Himachal Pradesh 
Department of Health and Family Welfare 

No HFW-A-A(3) 1/2020 Dated Shimla-2 the 14 April, 2020 

ORDER 

Whereas, in order to contain the spread of COVID-19, which has been 

declared as a pandemic by VWorld Health Organization, guidelines have been 

issued under Section 10 (2)(1) of the Disaster Management Act. 2005 by the 

Ministry of Home Affairs, Government of India vide the Order no. 40-3/2020 

DM-I(A) dated 24 March, 2020 and subsequent addenda, which are 

applicable throughout the country till today. From the address to the nation 

made by the Hon'ble Prime Minister of India today, it is gathered that fresh 

guidelines are likely to be issued by the Government of India with/ without 

modification (s) in a phased manner, which will be initially applicable upto 

20.4.2020 and thereafter, upon re-assessment and evaluation of the situation, 

upto 3.5.2020. 

Whereas, in view of the urgency and importance of social distancing, 

adoption of isolation measures for prevention and containment of the spread 

of CovID-19 and breaking the chain of transmission by curtailing and 

restricting the movement of public at large to the bare minimum, the 

Government of Himachal Pradesh has imposed certain restrictions on the 

movement of public/ vehicles, opening ot public offices, facilities/ shops, 

Commercial establishment, factories, workshops, godowns etc. vide this 

department's Orders of even number dated 21 March, 2020, 22" March, 

2020, 23 March, 2020, 26" March, 2020 and 31 March, 2020 

Whereas, 'curfew has also been imposed in various pats of the 

State by the concerned District Magistrates having jurisdiction in view of the 

threat of the COVID-19 pandemic. Hotspots and clusters have been 
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identified, where spread of the COVID-19 has been noticed or 1s 

apprehended. Stringent restrictions have been imposed in such areas. 

Whereas, it has been deemed appropriate that the restrictions 
imposed and the preventive measures adopted should be continued in the 

State in the public interest 

Now Therefore, in exercise of the powers conferred by the Clause 3 

of the Himachal Pradesh Epidemic Disease (covID-19) (Amendment) 

Regulations, 2020 issued vide this department's notification of even number 

dated 14 March, 2020 under the Epidemic Diseases Act, 1897, it is hereby 

directed that: 

1. All social, cultural, sports, political, religious, academic, family 

mass gathering (s) of any kind and purpose shall continue to be 

banned. 

2. All interstate and intrastate movement public and private stage 

and contract carriages including taxÍs, auto-rickshaws etc. is 

prohibited. There will be total prohibition on movement or plying of 

trains and commercial aircrafts. The private vehicles will be plied 

only if essentially required for visiting hospitals and for availing/ 

maintenance of essential services

3. All offices under the Government of Himachal Pradesh shall 

continue to remain closed. Ihe employees are directed to 

continue to stay at home and follow all the social distancing 

guidelines as prescribed 
from time to time. They are further 

directed to make themselves 
available for duty, in case required 

in exigency by their respective Controlling Oficer, at short notice. 

colleges, universities,

4. All educational
institutions, schools, 

technical and vocational training institutions, ITI's, Polytechnics

Engineering
Colleges, 

Medical Colleges, Paramedical Training 

Hab Smnnod u1th am annar 
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Institutes, Anganwaris, Creches, Pre-nursery Schools etc., in the 

public as well as private sector, shall continue to remain closed 
5, All the beauty parlours, hair cutting saloons, gyms, clubs, 

Swimming pools, golf clubs, sports complexes etc. shall alsop 
continue to remain closed 

6 Every Citizen shall use mask/ homemade face cover while 

stepping out of his/ her premises. 

However, the following exemptions and exceptions are allowed in 

the public interest subject to further restrictions/ relaxations, if any imposed/ 

allowed by the Government of India, the State Government or the concerned 

District Magistrate from time to time in normal/ sensitive areas: 

This Order shall not be applicable to the offices/ organizations/

commercial establishments/ factories/ institutions/ workshops/ 
godowns, shops, stores, production/manufacturing units, vehicles, 

hospitals, petrol pumps, oil agencies, e-commerce delivery units etc. 

charged with essential and emergency services as notified by the 

Government of India, the State Government or the concerned District 

Magistrate from time to time 

All the Administrative Secretaries and Heads of Departments under 
(ii) 

the Government of Himachal Pradesh shall be present in their offices 

with skeletal/ bare minimum staff. 

This Order shall be applicable w.e.f. 15 April, 2020 till 3d May, 

2020 or till further orders, whichever is earlie. 

(R.D. Dhiman), 
Additional Chief Secretary (Health) to the 
Government of Himachal Pradesh 

Hab 
Sh. Nishant Thakur 
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Dated: Shimla-2, the 
copy forwarded to the following for information and n/a: 

adst. No. AS above 

14th April, 2020 

7 All the Administrative Secretaries to the Government of Himachal Pradesh. 8 All the Divisional Commissioners in Himachal Pradesh 9 The Principal Accountant General, H.P., Shimla-171003 10. The Accountant General (A&E), Himachal Pradesh, Shimla-171003 11.The Deputy Accountant General (A&E), H.P, Shimla-171003 12. All the Heads of Departments in Himachal Pradesh 
13. All the Deputy CommisSIoners in Himachal Pradesh 
14. The Director, Medical Education & Research, H.P., Shimla-171009 
15. The Director, Health Services, Himachal Pradesh, Shimla-171009. 
16. The Director, Health Safety & Regulations, Himachal Pradesh. 
17 The Director, Dental Health Services, Himachal Pradesh. 
18. The Mission Director, National Health Mission, Himachal Pradesh 
19. The Principals of all the Government Medical Colleges of the State. 

20. All the Chief Medical Officers in Himachal Pradesh. 

21. Guard file 

4/4/20 
(Amarjeet Singh) 

Special Secretary (Health) to the 
Government of Himachal Pradesh 
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